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Mr. Speaker ; Hon’ble Members, now the Question Hour.
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Mr. Speaker : Majra Ji, are you sure his name was Vinod Malik?
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Mr. Speaker : Hon'ble Member, you can raise this issue after the Question
Hour. (Interruptions) Please sit down.
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Mz. Speaker ; Silence please. Please sit down. Col. Raghbir Singh may
ask his question.

Shri Randeep Singh Surjewala : Speaker Sir, can they disruptthe Question
Hour in this fashion. (Interruption) )
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Mzr. Speaker : Mr. Vij, please sit down, {(Interrupticn)

Construction of Sheds in the Grain Market of Badhra

*1912 Col, Raghbir Singh ; Will the Agricultore Minister be pleased o
state whether there is any proposal under consideration of the Government to
construct sheds in the Grain Market of Badhra; if 50, the tire by which aforesaid
sheds are likely to be constructed 7

Agricnlture Minister (Sardar Paramvir Singh) : No, Sir, there is no
proposal to construct sheds,
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M. Speaker : This is not a question. You are giving a suggestion. You
should ask a supplementary. .
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To Open a Medical College in Jind
+1800 Dr. Hari Chand Middha : Will the Health Minister be pleased to

state—

(a) whether there is any proposal under consideration of the
Government to open a Medical College in Jind City; if so, the time
by which the aforesaid Medical College is likely to be openad; and

() the number of Medical Colleges opened in the State during the
period from 2009 to 2014 togetherwith the districtwise list of
Medical College in the State?
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Sanctioned Budget for the Kalpana Chawla Medical College

*1979. Smt. Sumita Singh : Will the Health Minister be pleased w0
state i '

(a) the amount of Budget sanctioned by the Hatyana Government for
construction of Kalpana Chawla Medical College at Karnal
logetherwith the percentaze of the amount released from the
sanctioned budge for the initial construction of the building at the
aforesaid college; and

(b)  the tota] capacity of the aforesaid college togetherwith the proposed
modern medical facilities likely to be provided therein?
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Mr. Speaker : It is a separate question.

New Policy to Regularize Marriage Falaces

£1788. Prof. Sampat Singh : Will the Urban T.acal Bodies Minister be
pleased to state i—

(a) whether the State Governiment has formulated any new policy to
regularize existing marriage palaces and hanquet hatls and also for
the construction of new marrizge palaces and banquet hails in the
State together with the details of such poliey;

(b the number of marriage palaces/banquet halls existing in the State
at present;

(c) the number of such existag marriage palaces which hévc been
regualarized; and

(@) the action taken against violators of the policy together with the
number of such palaces against whom action have been taken ?

Urhan Local Bodies Minister (Smt. Savitri Jindal} ;- Sir, a statement
is laid on the Table of the House.

Statement

Statement referred to in reply to the starred question No, 1788 put up by
Sh. Sampat Singh, MLA

() Yes, Sir. The policy for new marriage pataces/baniuet halls, within
municipal limits, was issued on 272.10-2013 and the policy tor
regularization of existing marriage palaces/ banquet halls, sitvated
within municibal limits, was issued on 20-01-2014. These policies
aim to ensure availability of adequate approach road width, patking
spaces, fire safety, structural stability, ete. for martiage palaces/’
banquet halls, The copies of the policy instructions issued are placed
as Annexures ‘1° and ‘27

{b) Asper the information available with the Department, 577 matriage
palaces/banguet halls exist within the municipal limits of the State. .
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() Since the policy for resularization of existing marriage palaces/
banquet halls has been issued on 20-01-2014 and the owners are
required to apply for regularization within 60 days of issuance of

the policy, no regularization has been done, so far.

(d)  Action against unauthorised marriage palaces/banquet halls whose
owners do not apply for regularization within the stipulated pericd
ot which do not qualify regularization norms, shall be initiated as
per law,

Annexure—-1"

Policy regarding Marriage Flaces/Banquet Halls in Municipal Areas of
the State of Haryana.

At present the Urban Local Bodies Department has a policy dated
30-1-2007 covering conversion of existing houses or vacant lands into shops/
shopping complexes, professional establishments, private hospitals, nursing
homes, creches, clinics, banquet halls, martiage halls, hostels, motels, lodges, .
guest houses, information technology enabled services and petrol pumps in old
municipal town areas, to meet the requirements regarding parking and other
amenities. The existing policy does not cover details regarding setting up of
new martiage palaces/banquet halls. In CWP No. 1418 of 2013 tited as Guru
Partap Public Welfare Association Vs State of Haryana, the Hon'ble Punjab and
Haryana High Court desired, vide orders dated 24-07-2013, that a comprehensive
policy for marriage palaces be framed by the Hlaryana State and to be placed on
record at least three days prior to the next date of hearing,

The Department of Town and Country Planning, Haryana already has
formulated a policy, dated 8-11-2007, for Banquet Halls, Marriage palaces/
banquet halls arc used, primarily, to hold social gatherings/functions. Keeping
in view the policy framed by the Town and Country Planning Department,
Haryana and the policy framed by Punjab State, the Urban Local Bodies
Department, Haryana has now formulated a new policy for marriage palaces and
banquet halls. This policy covers the procedure for granting permission for new
marriape palaces and banquet halls in municipal areag.

The buildings regerred to in the building bye-laws/rules/ instructions
have been mainly categorized as Residential, Commercial and Institutional,
With the change of social set up and owing to scarcity of common spaces,
marriage palaces have become a social necessity, wherein different strata of the
soclety can hold social getherings/ functions with dignity and ease. Not only
marriages are solemnpized in these marriage palaces but social, religious and
similar functions are being performed in these palaces. Keeping in view the
nature and usage of buildings for marriage palaces/banquer halls, they need to
be properly defined and specific building norms laid down for the establishment
and running to ensure public safety, convenience and provision of adequate
parking, etc, '
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Policy Guidelines :

This policy covers procedure/norms for granting permission for
consteuction of new marriage palaces/banguet halls, within municipal limits in
the State of Haryana.

1. Applicability/Permissible Zone

(i}  This policy shall be applicable in all the municipal areas of the
state of all zones, except areas reserved for open spaces/greens,
residential public utilities, public & semi public and restricted zones
around defence establishments. This policy shall not be applicable
within the areas covered under approved Town Flanning schemes,
areas developed by HUDA, Housing Board, Improvement Trustand
any other Government Departmf:nt/BoardfCorpnmtion/Authmity.

(i) In case of any existing violation of any Act, Rules, etc., permission
for establishing a marriage palace/banquet hall would be considered
only after the offences are compounded by the competent authority.

2. Mipimum area requirement for new Marriage Palaces/Banquet Halls,
The plot area shall be minimum 2 acres and maimum wp to 5 acres.
3, Approach

The approach road to the site should be at least 18 metres wide or
12 meters wide service road abutting the sector road.

4, Sanctioning of building plans

The construction shall be raised only after obtaining necessary permission
and approval from the competent authority as per the Punjab Scheduled Roads
and Controlled Arcas Restriction of Unregulated Development Act, 1963/the
Haryana Municipal Corporation Act, 1994/the Haryana Municipal Act, 1973 &
Rules framed there under, whichever is applicable.

5. Building normes
() Ground Coverage
“The maximum permissible ground coverage shall be 33%.
iy Permissible Floor Area Ratio (F.AR.)

The permissible F.AR. shall be 0.70 (for main building) and upte
0.05 (for ancillary building}.

(i) Parking _
The minimum area for parking shall be not less than 50% of the site
area. In case of provision of full basement for the purpose of parking,

then surface parking can be 33% of the site area {equivalent to
permissible ground coverage):
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{ivi Basement
‘ A basement, excluding the minimum setbacks and intended to be
used only for parking, services (public health and clectricity) and
storage, tay be allowed if it satisfies public health and struenral
requirements.
{v) Height
Maximnum height of the building, measured from the centre of the
road abutting it, shall not exceed 21 metreg,
" (vi) Lifts and ramps
In addition to provision of staircases as per rules,provision of lifts
and ramps (as per National Building Code) shall be compulsory for
buildings with height above 15 metres. For continuous runming of
lifts, 100% stand by generators, along with automatic switchover,
shall be essental.
{vii) Bar on sab division of plots

The site for which permission is granted shall not be sub divided
inty two or more plots and not used for any purpose, other than
perrnitted.

(viti) Solar water heating system

{ix)

(x)

(xi)

Solar water heating system shall be installed in the building as
envisaged in the Haryana Government Notification No. 22/52/05-
5P, dated the 29¢h Tuly, 2005. The capacity of the systema shall be
decided based on the average expected occupancy of the building.

Fire safety

The building shall conform to the provisions of Part IV of the
National Building Code with adequate arrangement to overcome
fire hazards, to the satisfaction of the competent officer of the
municipality.

Structaral safety certificate

The application for sanction of building plans shall be accompaniad
with a certificate issued by & qualified structural engineer that the
structural design has been checked and found to be in conformity
with the National Building Code and Indian Standards Code,
including fire safety and structura! stability/carthquake resistance
design.

Raimwater harvesting

Provision of roof-top rainwater harvesting system, as notified by
the Haryana Government, Urban Developmeni Department office

Endst. No. 3/2/2002-R-1 dated 13 december, 2002, shall be

mandatory.
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(xif} Other norms
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)

Frontage of the site shall not be Jess than 20 metres.
Toilets .
Minimuwm Numbet
Water closets (up to 2 acre plot size) 7 (for men)
10 (for women)
1 (for disabled)

(i) Urinals 10 (for men)

&)

(4)

)

)

M

(8)

)

For every additional acre of plot area or fraction thereof, atleast
three W.Cs for men and women each and four urinals for men
shall be provided. -

Cooking space may have direct opening to the marriage hall/
banquet hall only when the doors opening into the hall are
fire proof of minimurm 1 hour fire resistance and self closing
type to stop spread of fire/smoke into the hall.

Every site should have mintmum 2 gates, having minimum
width of 6 metres each, If the gates are covered, then the
minimum height of the gate shall be 5 metres, No direct entry/
exit from the National Highway/State Highway/Scheduled
Road ghail be permissible without approval of the concerned
competent anthority.

Tn the covered area of the marriage/banquet hall covered by
temporary ceiling or tenting, ete., travel distance from any
point of the buildingftemporary stracmre/pandal 1o the exit
shall be as per the National Building Code (NBC) applicable
to Assembly Buildings. Temporary pandals shail adhere
the Indian Standards 1S 8758:1993 (Recommendations for
fire precaytionary measures in cotstruction of Temporary
siructures and Pandals), as amended from timne to tins.

Minimum width of the marriage hall/banquet hall doors/exits
shall not be less than 1.8 metres and shall open towards.

The site should be at Teast 100 metres away from the site of a
school, college and hospital, measured from the nearest point
of the boundary wall.

The parking of vehicles shall be provided within the premises
and no vehicle shall be alfowed to be parked on the road/road
side berms/road reservation. '

Provision regarding solid waste garbage/kitchen waste
disposal, prevention of air, water and noise pollution shall
also be made according to the Haryana Pollution Control
$3oard norms.



(2} 10 Fheant BT @ [25 wewd), 2014

[ sfiereit wrfrst famsr |

{10) The site shall be segregated by a boundary wall from the
surronnding propetties.

(11} Before occupying the building, the owner shall be required to
obtain an occupation certificate from the competent authority.

(12) The relevant provisions contained in the “Persons with
Disability (Equal Opporfunities Rights & Fuil Participation)
Act, 19957 relating to planning, desisn and constinction of
public building and space standards for barrier free
environtnent for disabled and elderly persons shall be complied
with.,

(13) Applicant shall comply with all other relevant laws/
instructions, as applicable in the State of Haryana issued from
time o time.

&, Annual inspection of the premises shall be carried out by the Competent
Authority to ensure compliance of building bye-laws under which approval wag
granted and compliance with the operational parameters with regard to
maintenance of public sceurity, safety and conveniences.

7. Fee/Charges

(i)  The fee/charges, like scrutiny foe, conversion charges, composition
fec, etc., as notified for banquet halls under the rules framed under
Act No, 41 of 1963 by the Town & Country Flanning Depattrment,
Haryana shall be applicable.

(11} External Development Charges will be Jeviable at 50% of the rates
specified by the Haryana Urban Development Anthority,

() Labour Cess @ 1% of the estimated cost of the building is leviable
under the Building and Other Construction Workers (Regulation of
Employment and Conditions of Service) Act, 1996.

8 Submission of application
List of documents to be attached with application (5 sets)

L (&) Proof of ownership: Original and latest land record/fard
Jamabandi. In case of lease, minimum 15 years registered lease
document is required.

(b} Copy of Aks Shajra plan showing the site of marriage palace
and duly signed by Halga patwari/competent anthority.

2. Location plac duly signed by the owner and a qualified Architect
(with minimum degree of B, Arch). '

3. Building plans of the existing building, prepared by a qualified
Architect, showing -
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(i) Details of covered area, setbacks, parking space, etc.

(i} Cross sections-longitudinal and latiudinal (one cross section
cach shall be drawn from stairease, toilet, kitchen), elevations
(all four sides) of the building.

(iif) Fire safely measures/equipments provided in the building,

(iv) Service plaps showing sewer and drainage lines, water supphy
tines and location of Sewerage Treatment Plant (if apphicable).
solid waste collection and disposal arrangements.

4 Structural safety certificate from & qualified structural engineet.
Annexure—-“2"
Policy for Regulization of existing Marriage palaces/Banquet halls

The State Government has already approved the palicy for new Marriage
Places/Banguet halls in the State which was circulated to all concerned vide
memo dated 22-10-2013. As per the directions of Hon’ble High Court the draft
policy for regularization of existing Marriage Places/Banquet Halls has been
formulated and circulated to all concerned officcs/departments’ for objections/
suggestions. In addition a copy of the draft regularization policy was placed on
record of Hon’ble High Court on 02-12-2013, On the basis of the representations/
suggestions received from various Marriage palaces/Banquet Halls associations
and individuals, the poticy for regularization bas been finalized. The policy
parameters are as under :

A, Policy Guidelines ;

This policy covers norms/procedure for one time relaxation/regoiarization
of existing matriage palaces/banquet hatls for a prescribed period.

B. Applicability/Permissible zone :

() In case of any existing violation of any Act, Rules, etc., permission
for regularization of a marriage palace/banguet hall would be
comsidered onty after the offences are compounded by the competent
authority.

(i) Marriage palacestbanquet halls located in restricted/prohibited
zones/ateas shall not be considered for regularization and action
shall bt taken against them, as per law.

.  PBuilding norms: -
(i} Size of the plot
‘The size of the plot should not be less than 1000 sq. meters.
(i} Approach
The width of approach road shall not be less than 12 meters.
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(i)

(iv)

{v)

(vi)

(vii)

(viii)

(i)

(x)

Ground Coverage
The maxitmum permissible ground coverage shall be 33%.
Permissible Floor Area Ratio (F.A.R.)

The permissible F.AR. shall be 0.70 (for maijn building) and upto
0.05 (for ancillary building).

Parking

The minimum area for parking shall not be less than 50% of the site
area. In case of provision of valet parking at the distance of 200
metres from the site of marriage palacesfbanquet halls has been
made then 25% parking shall be provided at the marriage palace/
banquet hall site. For this, the applicant shall subrmit ownership/
lease documents of valet parking plot and undertaking that he shall
not convert the use of valet parking site in futare in any case.

Basement

A basement, excluding the minimum setbacks and intended to be
used only for parking, service (public hezlth and electricity) and
storage, may be allowed if it satisfies public health and structural
TequUireHents,

Height

Maximum height of the building, measured from the centre of the
road abutting if, shall not exceed 21 metres.

Sethacks

The setbacks of the building as 1aid down in the Haryana Municipal
Building Byclaws, 1982, as amended from time to time shall be
applicable. In case no space is available for setbacks on any oone
side ather than the front, then the owner has to submit a certificate
from the concerned fire authority about firc safety. However, na
relaxation shall be granted form the front setback.

Lifts and ramps

In addition to provision of staircase as per rules, provision of lifts
and ramps (as per National Building Code) shall be compulsory for
buildings with height above 15 metres. For continuous rungaing of
lifts, 100% stand by generatiors, along with automatic switchover,
shall be essential,

Bar on sub division of plots

The site for which permission is granted shall not be sub divided
inta two or more plots and not used for any purpose, other than
permitted.
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(xi) Solar water heating system

Solar water heating system shall be installed in the building a3
envisaged in the Haryana Government Notification No. 22/52/05-
3p. dated the 29th July, 20035. The capacity of the system shall be
decided based on the average expected ocoUpancy of the building.

{xif) Fire safety

The building shall conform to the provisions of Part IV of the
National Building Code with adequate arrangetment to overcome
fire hazards, to the satisfaction of the competent officer of the
municipality.

(xiii) Structural safety certificate

"

The application for sanction of building plans shall be accompanied
with & certificate issucd by a qualified structural engineer that the
structural design has been checked and found to be in conformity
with the National Building Code and Indian Standards Code,
mcluding fire safety and structural stability/earthquake resistance
design.

(xiv) Rainwater barvesting

Provision of roof-top rainwater harvesting system, a8 notified by
the Haryana Goverament, Urban Development Department office
Endst, No. 3/2/2002-R-1 dated 13 December, 2002, shall be
mandatory.

Other NOrms
(i) Frontage of the site shall not be less than 20 metres.
(iiy Tollets
(3) Water closets (up to 2 agre pldt s17e)
Minimnum Number WC
7 (for men)
160 (for women)
1 (tor disabled)
(ny Urinals : 10 (for men)

Fot every additional acre of plot area or fraction thereof, at least
three W.Cs for men and women each and four urinals for mea shall
be provided. -

(i) Cooking space may have direct opening to the marriage hali/bangquet
hall only when the doors opening irito the hail are fire proof of
minimum 1 hous fire resistance and self closing type to stop spread
of fire/smoke into the hall.
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K.

(v

V)

(viy

(vii)
(viif) -
(ix)

(x)

(xt)

{xii)

Every site should have minimum 2 gates, having minimum width
of & metres each. If the gates are covered, then the minimum hej ght
of the gate shall be 5 metres. No direct entry/exit from the National
Highway/ State Highway/ Scheduled Road shall be pernuissible
without approval of the concerped competent authority.

In the covered area of the marriage/banguet hall covered by
temporary ceiling or tenting, etc., travel distance from any point of
the building/temporary structure/pandal to the exit shall be as per
the National Building Code (NBC) applicable to assembly
Buildings. Temporary pandals shal! adhere to the Indian Standards
IS 8758:1993 (Recommendations for fire precautionary measures
in construction of Temporary structures and Pandals), as amended
from time to time.

Minimum width of the marriage hali/banquet hall doors/exits shall
not be less than 1.8 metres and shall open outwards.

The site should be at least 100 metres away from the site of a school
college and hospital, measured from the nearest point of the
boundary wall.

The parking of vehicles shall be provided within the premises and
ne vehicle shall be allowed to be parked on the roadfroad side
berms/road reservation.

Provision regarding solid waste parbage/kitchen waste disposal,
prevention of air, water and noise pollution shall also be made
according to the Haryana Pollution Contro! Board norms,

The site shall be segregated by a boundary wall from the surroundin a
properties. ‘
The relevant provisions contained in the “Persons with Disability
(Equal Opportunities Rights & Full Participation) Act, 1995",
relating to planning, design and construction of public building
and space standards for barrier free environment for disabled and
elderly persong shall be complied with.

Applicant shall comply with all other relevant laws/instructions, as
applicable in the State of Haryana issued from time to time.

Annual inspection of the premises shall be carried out by the Competent
Authority to ensure compliance of building bye-laws under which
approval was granted and compliance with the operational parameters
with regard to maintenance of public security, safety and conveniences.

Other conditions

()

The applicant shall submit the application for regularization within
60 days from the date of circulation of this policy. No application
for regularization will be accepted thereafter.
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For an existing marriage patace/anquet hall for which application
for regularization is not received in time by the competent
authority, necessary action against violationsfillegal constructions.
shall be taken, as per law.

For an existing marriage palace/banguet hall whose request for
regularization has been teceived but rejected by the competent
authority, necessary action against violation/illegal consiructions
shall be taken, as per law.

G, Submission of application:

The owners of existing marriage palaces/banquet halls can apply to the
Chairperson of the Committec, along with necessary documents, on the
prescribed application form (Annexure”A”). -

H Fee to be charged ;

@

y

Within original Municipal limit

(2) The fee/charges ¢.z. Scrutiny fee, Malba charges, composition
fee shall be charged as per the Municipal Building Bye-Laws
1982 and the commercial fee/charge shall be 50% of the
rates circulated vide PSULB orders dated 04-04-2012
{Annexure-8).

(t) Labour Cess@ 1% of the estimated cost of the building is
leviable under the Building and Other Construction Workers
(Resulation of Employment and Conditions of Service) Act,
1996,

With extended municipal limit

The fee/charges/like scrutiny fee, conversion charges, composition
fee, ote., as notified for banquet halls under the rules framed under
Act No. 41 of 1963 by the Town & Country Planning Department,
Haryana shall be applicable,

(a) External Development Charges will be leviable at 50% of the
rates specified by the Haryana Urban Development Authority.

(b) Labour Cess @ 1% of the estimated cost of the building 1%
leviable under the Building and Other Consteaction Waorkers
(Regulation of Employment and Conditions of Service) Act,
1996,

L

L List of Documents to be attached with application (5 sets):

{a)

M

Proof of ownership document such as Original frad Jamabandi (not
more than two months old), intkal or in case of land under lease, a
minimum 15 years registered lease deed with certified copies.

copy of Aks Shajra (plan showing the site of marriage palace/banquet
hall), duty signed by the Halga Patwari.
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{c) Location Plan showing the surrounding areasfroad network duoly
+ signed by the owner/qualified Architect. '
() Building Plans of the cxisting building, prepared by a qualified
Architect, showing :--
(1) Derails of covered area, setbacks, parking space, open lawns,
et

{(ii) Cross sections-longifudinal and altitudinal {one cross section
each shall be drawn from staircase, toilet, kitehen), elevations
(for all four sides) of the building. ‘

(i} Details of fire safety measures/equipments provided in the
building.

(iv} Details of service plans showing sewer and drainage lines,
water supply hties and location of sewerage treatment plant
{If applicable), sclid waste collection and disposal
arrangements, etc,

(g) Structural safety certificate from a qualified struetyral engineer.
€ Location of site on satellite imagery, on a scale of at least 1:50.
(g) NOC from Fire Department is mandatory.

() Any other NOC as required by the Chairperson of the said
committes,

I Procedure for regularization

A Committee would be constituted, in case of Munjeipal Couneil/
cormmittes, for examining and approving proposals for regularization of
unauthorized marriage palaces/banquet halls subject to fulfiliment of
such terms znd conditions and payment of such charges/comopunding
fee, as may be prescribed, under the Chairpersonship of the concerned
City Magistrate with following as members:

* Distriet Town Planner or District Town Planner (Enforcement)
¥ Executive Officer/Secretary of the Mumicipal Council/ Comrnittee.

In case of Municipal Corporation areas, the Committee would be under
the Chairpersonship of the concerned Joint Commissioner with following
as members:

*  Chief/Senior/District Town Planuer of the Municipat Corporation

#  District Town Planner/District Town Planner (Enforcement) of the
Town and Country Planning Department, as mnembers.

The commities may co-apt a representative of the technical cell of the
soncerned municipal authority and any other officer as member, with the
approval of the Chairperson.
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K Time frame for approval/vegistration:

& Tiem Time period

1 Subrnission of application to the Committes Within 60 days frarm
the date of circulation
of this poliey

2 Processing and issuance of LOI Within 30 days from
the date of receipt of
application.

3 Fulfillment of the terms and conditions, payment Within 30 days from

of fee/ charges as applicable. the date of issuance of
LOL )

3A  In case major alteration in the building is required  Within 15 days from
to complete the conditions of LOL, committee may  the date of
grant the time period of 6 months for fulfillmentof compliance of the
the terms and conditions on the request of the terms & conditions
applicant. The request of applicant shall be received  and deposition of
in the office of the chairman of the regularization  tequisite fee/charges.
committee within 30 days from the date of issue of
LOL

4 CGrant of final permission/rejection.

Annexure—-<AY

Application for regularization of marriage palace/banguet hsil

From

Shri/Smt. »

Son/Wife of,

House No.

Village/Town

District —

To
Commissioner/Fxecutive Officer/Secretary, Municipal Corporation/
Council/Committee.

Subject 1~ Application for regularization of existing marriage palace/
banquet hali,™

Sie/Madam,
1/We hereby apply for the regularization of our existing marriage

palace/banquet hall tocated at ‘ ., OVEr an area

of 8q. metres operated under the name

of
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I/'We undertake to comply with all the term and conditions laid
down under the relevant laws/rules/policy and undertake to pay to the concerned
municipality all such applicable fee charges such as scrutiny fee, conversion
fee, external development charges, composition fee CLU charges, labour cess,
ete., as noiified/preseribed.

1tis requested that the permission for regularization may be granted
accordingly.

IWe shall further andertake to abide by all the applicable roles,
regulations and conditions as may be imposed by the competent authority in
this case.

Yours faithfully,
Flace : Signature of the applicant(s)
Date: Address

Annexure—“B"

Ta be Substituted bearing same No. and date
HARYANA GOVERNMENT
URBAN LOCAL BODIES DEPARTMENT
ORDER

In continuation of the order of the Government dated 20-10-2010
issued vide endorsement No. 20/35/2010-6C1, dated 02-11-2010 and order dated
3-12.2010 issued vide endorsement No. 8/64/09-8/C1, dated 16-12-2010
sanction of the Government under seetion88 (iii) of Haryana Municipal
Corporation Act 1994 and section 70 (vili d) of the Haryana Municipal Act,
1973 is hereby accorded for revising the following fees/charges for granting
permission for commercial use within the limits of Municipal Corporations/
Councils/Committees.

Sr.  Municipal Area Width of the Rate in Rupees

No. roads Per sq. mtrs.

! 2 3 4

1. Gurgaon up to 30 mtrs 3000
More than 30 mtrs 3500

2. Panchkula, Faridabad up to 30 mirs 1500

More than 30 mérs 2000
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3. Sonepat, Panipat, Sohna, ap to 30 mtrs 1000
Farnal, Kurukshetra, Ambala, More than 30 mtrs 1200

Yamunanagar, Bahudurgarh,
Hisar, Rohtak, Rewari, Ganaur,
Palwal, Hodel, Rewari

4. The Municipa! areas other than  up to 30 murs 600
mentioned above. More than 30 mitrs 800

In case of regularization of upauthorized commercial establishmennt
25% extra charges shall be leviable.

-

Chandigarh: | RAM NIWAS,

The 3rd April, 2012 Principal Secretary to Government Haryana,
Urban Local Bodies Department.

Endst. No. 20/35/2010-6C1, dated 4-4-2012

A copy of the above is forwarded to the following for the information
and necessary action:

1. Director General, Urban Local Bodies, Haryana, Chandigarh.

2. All Divisional Commissioners in the State of Haryana.

3. All Deputy Commissioners in the State of Haryana.

4. All Executive Officers/Secretaries of Municipal Councils/ Committees

in the State of Haryana.

Superintendent Committee—1,
For Principal Secretary to Government Haryana,
Urban Local Bodies Department.
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Basic Facilities at Barara Bus Stand

¥1833. Shri Rajbir Singli Barara : Will the Transport Minister be pleased
1O State ‘

{2)  whether it is a fact that there is 2 shortage of basic amenities at the
Barara Bus Stand: if 30, the time by which the basic armenities at the
Barara Bus Stand are likely to be provided; and

{t)  the time by which the status of Sub-Depot is likely to be given Lo
the Barara Bus Stand 7
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Mr. Speaker : You were not in Karnal, I am sure. They came there but you
were not there,
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Mv. Speaker : Please sit down because so many hands are being rajsed
for this question.
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. Me. Speaker : Next time it will make sare that information will be sent to
you well-in-advance.

Smt, Sumita Singh : I do not want to go and see any area. I just want to
tulfill the assurance given by the Government.

Shri Aftab Abmed : Speaker Sir, we would ensure that her concerns will
be taken care.
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Smt. Sumita Singh : Speaker Sir, I do not want any information. I just
want the Bos-stand to get constructed there.
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To Open a Girls College in Manesar

#1928, Shri Ganga Ram : Will the Education Minister be pleased to
state whether there is any proposal under consideration of the Government to
open a Girls College in Village Manesar of Pataudi Assembly Constituency; if
s0, the time by which aforesaid coltege is likely to be opened?
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Thermal Power Plants Made Operational

*1803. Shri Abhay Singh Chautala : Will the Power Minister be pleased

t0o gtate —

(2)  the number of Thermal Power Plants which were made opetational
in the State during the years 2009 til} date togetherwith the details
ineluding their location, capacity and date of commencement;

(b}  the period during which any of the plants, as at (a) above, remained
ciosed; and

(¢}  the reasons for shutting down the plants, as at (h) above, alongwith
the arnount; if any, spent for the repair of these plants ?

Power Minister (Capt. Ajay Singh Yadav) : Sir, a statement is laid on

the Table of House.

Staternent

(a) The information regarding power plants made operational in the
State during the year 2009 till date alongwith the information
regarding their location, capacity and date of commencement is as
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under :
Sr.  Mame of Thermal *Date on which the Units Instatled  Location
Mo. Power Plant were made operational at capacity
full load for
Haryana
State
1. 2x600 MW Rajiv Gandhi GOOMW Unit-1 01-04-2010 600 MW Khedar
Thermal Power Plant SO0MW Unit-2: 01-10-2010 600 MW (Hisar)
2. 3x500 MW Indira Gandhi SO0MW Unit-1: 01-11-2010 250 MW JTharli
Super Tharmal Power SO0MW Unit-2: 03-11-2011 250 MW (Jhajjar)
Project, Frajjar. (Joing S00MW Unie-3: 07-11.2012 250 MW
venture of Gove. of Haryana,
Dielhi & NTPC) - Haryana's
share : 50%. (T50MW) *
3., 2x660 MW Mahatma (Gandhi GGOMW Unit-1: 12-01-2012 660 MW Khanpur

Super Thermal Power Project,  660MW {aie-2: 12-04-2011 660 MW Khaord

Thajjar (under Case-2 mechanism
of Govt. of India).

(Hhajir)

Total Installed capacity for Haryana State 3270 MW

* Date of operation (commissioning) of the Unit indicate the date on which
a generating Unit achieved full rated loads on designated fuel ie. coal.

{b) & () The information regarding the period during which the power plants
tmentioned at (a) remained closed alongwith reason for shutting down for

the repair is as under :

St.
No.

Pertod during which the powet
plants romained closed

Reason of outage

1

2

A,

600 MW Unit-1 Rajiv Gandhi Thermal Power Plant :

11-09-10 to 03-10-10 (24 days)

20.11-10 o 08-12-10 {18 days)

10-03-11 to 10-04-11 {31 days)

28-04-12 to 10-08-12 (104 days)
26-10-12 1o 13-11-12 (18 days)
20-02-13 1o 18-05-13 (87 days)

For modification of economizer tubes by OEM,
M/s SEC China.

To attend problem of high vibration at turbipe
hearing and also to carry out medification
in Ash handling system by EPC contractor
M/s R-fnfra/SEC,

Non availability of coal due to blockage of rail
track by Pro reservation agitators,
Highvibration in turbing bearing,

To replace suppoit bearing of Air Pre-heater,
For attending pending weorks by EPC contractor
Rirnfra, "

600 MW Unit-2 Rajiv Gandhi Thermal Fower Plant :

09-03-11 to 30-04-11 (52 days)

14-05-11 to 20.05-11 (15 days)

Non availability of coal due to blockage of il
track by pro reservation agitators.

o -attend Furbing Vibration problem by
balancing of rotor by EPC contractor
M/s R-!n‘{rafSEC.
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1 2 3

% 310811 to 15.06.11 (13 days) Qutage of coal feeding conveyor belt 8A
struciure,

4. 26-09-11 to 11-10-11 {13 dnys)' Duc to failure/eracks in Main Qil Tank lube oil
line.

S0 21-02-12 to 03-04-12 (42 days0 To attend Vibration problem by rotor bakancing
by SEC.

6. 08-12-12 1o 28-12-12 (20 days) To atiend the problem of non evacuation of ash
by ash handlieg system =t desiznated ecapacity,

7o 20-02-13 o 21-04-13 (60 days) For attending pending works by EPC contractor

: Rinfra.
g Unit is under shutdown due to tmrbine vibration

since 12-10-13 (111 days upto 31-01-14)

problem for which rotor is being sent to OEM
works at SEC/Shanghai for ropairs.

No moncy has been spent by HPGCL for attending above problems. The

problems leading to outage of Units are mainly due to EPC contractor RInfra and
Original Equipment Manufacturer (OEM) of Boiler Turbo-Generator i.e. SEC, as
-+ they were nat able to stabilize the machines after their commissioning, The Problems
are not atributable to operation/maintenance of the power plant by HPGCL.

C.  3%500 MW Indira Gundhi Super Thermal Power Praject, Thajiar. (Joiut verture of
Govi. of Haryana, Dethi & NTCP:

Al the three Units are under commercia) operation and there has been no major plant
outage during the period since commercial operation of the Unit. However, the individual Units
of HSTPP remained under shut down as per grid requirements, minor repairs and planned

overhauling.

660 MW Unit-1 Mahstma Gandhi Saper Thermal Power Project, Jhajjar (under
Case-2) mechanism of Government of Yadia):

D.

02-04-12 to 19-04-12 (17 days)

Shonage of coal

2. 24-05-12 1o 18-06-12 (25 days) Shottage of eoal
3. 30-06-12 ro 27-07-12 (27 days) Coal feeding and Main Steam Vajve problem.
4. 0410412 v 30-10-12 (26 days) Shortags of coal
3. 2B-12-12 10 21-02.13 (55 days) Shortags of coal
6, 13.05-13 o 30-05-13 (15 days) Shortage of coal
7. 30-03-13 to 24-06-13 (25 days) Backing dowy due ml n¢ demand
E. 6o MW Unit Mahatma Gundhi Super Thermal Power Project, Fhajjar (under Case.
- 2 mechaniym of Government of India):
1. 09-08-12 to 16-09-32 (32 days) Unit stopped after carrying out prewcotmmissioning
fests.
2o 25-10-12 to 27-12-12 (63 days) Shortage of coal
220213 1o 10-03-13 (77 days) Shortage of coal
4. 13-06-13 to 02-07-13 (19 days) Bucking down due to a0 demand
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Mr. Spealcer : Let him finish please. Rameshwar Dayal Ji, please let the
Minister finish his statemnent.

e srorr Fg e wfley oy, F o e @ ma R g £
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e 20 BE Rl auwel avarg e off ofX TiEY F wde v g faere € aues
FRaTE W o Gw] g qoe 1 s BT Refy §e¥ 1 (@R 1 wgEm)

Mr. Speaker : Arora ji, L have already allowed two supplementaries, How
many more supplementaries I will allow? We have to finish the Question Hour.
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Construction of Sports Stadinm

+#1895. Shri Pardeep Chaudhary : Will the Minister of State for Sports
& Youth Affairs be pleased to state whether there is any proposal under
consideration of the Govermment to construct Sports Stadium in village Moli; if
50, the time which it is likely to be constructed ?

Yo vd A wmrfme i of el werfan) - 72, S
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iy et (ot wordte e Rt © ere wetd, & S A woe @
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To Set Up an Industrial Area in Yamunanagar

%1873, Shri Dilbag Singh ;: Will the Industries & Commerce Minister
be pleased to state whether there is any proposal under consideratton of the
Government to set up an Industrial Area in Yamunanagar 7

Industries Minister (Sh. Randeep Singh Surjewala) ; Sir, Industriat Estate,
Y amunanagar-Manakpur, Fhase II is already being developed over an area of
258 acres land, where 240 Plots of different sizes are still available for allotment.
Sit, it may be noted that before this, Industrial Estates have heen developed in
Yamunanagar in the past from time to time, which include (i) Industrial Estate
comprising an area of 322 acres (1949); (i) Tndustrial Estate comprising an area
of 42 acres (1974), and (iit) industrial Estate Yamunanagar-Manakpur (Phase-I)
corprising an area of 134 acres (1997-98).

Speaker Sir, with your kind permission I also want to tell my learned
friend and to the august House that 180 industrial plots were advertised in
Decernber, 2013 against that we have only received 28 applications. So, if my
learned friend can suggest anybody who is interested to take said plot, we will
allot him an industrial plot immediately. Plots are available there even today.
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Mr. Speaker : No running comments please,
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Mr. Speaker : Please, let him complete.
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Facility of Drinking Water

*1865. Smt. Saroj Mor : Will the Public Fealth Engineering Minister
be pleased to state whether there is any proposal under consideration of the
Government to provide drinking water facility in the Harmrappan Civilization,
village Rakhi Garhi in tehsil Narnaund; if so, the details thereof 7
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Dilapidated Condition of CHC Hodel

#1825, Shri Jagdish Nayar : Will the Health Minister be pleased 10
state am '

(2)  whether itis a fact the building of CHC Hodel and the residences of
Daoctor and staff are in 2 dilapidated condition; and

(b} if so, whether there is any proposal under consideration of the
Government to construct new buildings as at (a) above.; if so, the
time by which the construction work 1s likely to be started?
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To Improve the Supply of Canal Water in Haryana

*1938. Shri Parminder Singhk Dhall : Will the Trigation Mindster be
pleased to state whether there is any propasal under consideration of the
Government for improving the supply of canal water in Haryana, if so, the time
which the supply of canal water is likely to be improved ?

Finance Minister (Sardar Harmohinder Singh Chattha): Yes, Sir. The
canals/watercourses of Haryana Irrigation System were lined about 30-35 years
ago. The system has deteriorated during this period due to normal use, resulting
in seepage losses in order to reduce scepage Josses and improve water supply,
rehabilitation of canals and water courses have been taken up. During the last 8
years 301 canals and 2697 watercourses have been rehabilitated and this work
will continue during the financial year 2014-15, 2015-16 and thereafier.

it uxfisr foe g Wiee W), A #aET o7 F aud v # 0 A & T
TERI iR St AT ot BT wWE | SR ge 99 ¥ fiF a01 e efiv 2607 wer
T o QAT 5 wd e e & 1w W, amw o T e s & aeee
HAdwE § S BH W F9 40 ¥ 50 vfvy e ot gow S w qEE S w R
e SR o=l 9 Soe redde oY ¥ wad g et o el e
Tt ey o7 R e qrn T ot o A e wr 40 wftvers o @ ) @
&R A1 B o SRR & I 2 T T BT aee gy $iE digee mkve
¥ wha F AT oy e sy 1 Rivew W fiwge wve ver & s



TR e vd Wy (1) 35

[
YR I T ATE A o e e § 301 7R W ey $f WY qard 7
gt aftn § Y ae S TR grew @ A B e g gadh § Pl 9 1008
¥ Ay & werg T TS ¥ | g A @ Sl 2200 e @ s onf ot
et art & fam o Waw ge0 FgRAE T € e ¥R §) ofte I | e oft
100 ey WIfEw el & far o gv € o) &3 =l @ =3 @ we 9
ferteféer wdt & vdl #1 o7 981 W T2 W By oW € 8 @ 51

Mr. Speaker : Do you have any question please?
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Compensation to Farmers

#1845, Pr. Ashok Kashyap : Will the Power Minister be pleased to state
whether there is any proposal under consideration of the Government to frame
any policy to provide compensation to those farmers on whose agricultural land
high voltage electricity line poles are installed; if so, the details thereof; if not,
the reasons theraof ?
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Power Minister (Capt. Ajay Singh Yadav): No, Sir.
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Facilities of Roads, Street Lights and Sewerage ete,

#1934, Master Dharampal Obra ; Will the Agriculture Mivister be
pleased to state —

(2) the time by which the basic amenities like roads, sewerage, street
lights etc, are likely to be provided by the Haryana State Agricultural
Marketing Board in the Behal Mandi in Loharu Constituency;and

(b) whether there is any proposal under consideration of the
Government to construct pucka floor of the platforme and sheds in
the abovesaid Mandi of Behal town; if so, the time by which it is
likely to be constructed ?

Agriculture Minister (Sardar Faramvir Singh) : Sir,

(a) the basic amenities like roads and street lights already exist in the
Behal Mandi, However, no sewcrage system has been provided in
the mandi. Tube-well based water supply also exists in the mandi.

(b) keeping in view low level of arrivals and existing level of facilities,
there is no proposal for providing more pucca platforms. Thereisno
proposal to construct any shed in this mandi, as of now,
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Upgradation of Power Sub-station

*1840. Shri Kali Ram Patwari : Will the Power Minister be pleased ta
state whether there is any proposal under consideration of the Government to
upgrade the 33 KV Power Sub-station of village Hatt in Safidon Constituency:
if 50, the details thercof ?

Power Minister (Capt. Ajay Singh Yadav) : Sir, the work (o augment the
capacity of 33 KV Sub-station Hatt from 1x6.3/8+1x I0MVA to2x 10MVA 33/
HLEV THisin progress and is likely to be completed by 28-02-2014,
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Construction of Platform (Farh) and Shed

*1817. Shri Naresh Selwal : Will the Agriculture Minister be pleased
{0 stato.—

(a) whether it is a fact that New Grain Market in village Agroha has
been construeted but platforms and Sheds have not been constructed
in the aforesaid Grain Market; if so, the time by which the platforms
{(Parh) and Sheds are likely to be constructed and the Grain Market
is Hkely to be made functional properly; and

(b) the time by which the platforms (Farh) are likely to be constructed
in the purchase centres of Pabra, Hassangarh and Shyamsukh ?

Agriculture Minigter (Sardar Paramvir Singh) : Sir,

(2) Platforms in New Grain Market in village Agroha have been
constructed but no shed has been constructed yet.

{b) Platforms already exist in purchase centres at Pabra, Hassangarh
and Shyamsukh.
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Repair of Roads

#*1809. Shri Mammua Ram ; Will the PWD (B&R) Minister be pleased
to state—

() whether itis a fact that the following roads in Wilokheri Constituency
are in very bad conditionie.w.

(1) Nissing Yo Dacher; .
(if) Raipur Roran G.T. Road Barshaly;
{iii) Anjanthali to Raipur Roran via Barshalu;
(iv) Badshapur Taraori to Anjanthali; and
{v) Majra Rorap to Bir Baralwa; and
{b) il 50, the time by which the above said roads are likely to be repaired ?
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Tndustries Minister (Shri Randeep Singh Surjewala) : Sir, Road wise

reply is as under . —

§r. Nameofroad Cwmership

Langth
No {nlor)

Cordition
of road

Stretch

Reply

t 2 3 4

5 &

7

) NissingtoDacket  PWD(B&R) 600

{ity Raipur Boran G.T.
Road to Barshalo

PWID(B&R) 590

(iti} Anjanthali to
Raipor Roran
via Barthal

(a) Anfanthali to
Nilokher Karza
Blane road

(b) Nilokheri Karsa PWD{B&R) 2.60
Phand roadto
Bartlul

(¢) Barthal ;o Raipur HSAME 342

PWD(B&R) LI

000 106.00 Bad

000 t05.90° Bad

0000 1.0 Satisfactory
0,00 102,60

Satisfactory

00010547 Bad

The administrative
approval for its repair &
#n estimated cost of
Rz, 46.83 ladh was issued
on 1i02-2014. Tenders
for repair have been invited
with a time limil of
6 months, However, at
this jumctyre notime fiame
can be given, But T waat
to assure my leamed
friend that we will oy
to do it at the earlisst.

Proposal for widening and
strergthening with an
estimated cost of Rs,
275.80 lakh is under
consideration. We have
put ap it to Hon'ble
Chief Minister. We
hope to get an
appravel soon.

Hewever, at this junctire
ne time frame can be
given. But T can assure
my learned frisnd that
at the earlier oppor-
tunity we shall oy to
take up the work.

It is being mainined
by nosmal pateh worke.

Itis being mainteined by
nermel pateh work,

The administrative
approval for its repair at
an estimated cost of
Rs, 92,70 Lags was issued
ot 28-31-2014, The work
has bean aflotted o the
agency on 29-01.2014.
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Tt is fikely to be repaired ‘
by 30-06-207 4.
v} Badshahpurfamer FWDB&R 651 00to3el)  Bad The administrative
to Anjanthati approval for its repair at

an estimated cost of
R, 165.60 lacs was issod
or 27-07—2013, The
waork has been allotied to
theageneyon 14-02-2014.
Iris likely to be repaired

by 30-(6-2014
160t06.81  Satisfactory It is being maintained by
norr] pateh wark,
v) Majra Roran fo Bir
Baralwa
a) Karmal Kachhwa ~ PWD (B&R) 215 00010215  Satisfactory I1isbeing maintained by
Sambli Kaul road normea) patch worle
toKoer
by Koer toBir PWD (B&R) 308 (.00te3.08  Bad The administrative
Badalwa road approval has been granted

on 03-12-2013 with an
estimated  cost  of
Rs. 11787 lakh with
provision of widening &
steengthening, Tenders are
likeiy to be invited in the
next finsnclal year.
However, at this junchire
time frame cannot be ghven.

Domestic Electricity Connections to Dhanies

*1923. Shri Ram Pal Majra : Will the Power Minister be pleased to
state whethetr any policy has been framed by the Government tn the State to
connect the Deras and Dhanies with domestic electricity feeders: if so, the details
thereot ? ‘

fRrorelt i) (et srory fir o) - &1 i, B (Tottey wed uy figm
Franrder qre TIABER SUErENaTeT Y % 29 ally aritel @) weftey e argfa
et & oy oY R eyl mem k¥ e fify &) wy e e
TY 2014-15 & ST I (R ST @Y e

Mr, Speaker : Hon ble Members, now the question hour 15 over.
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Construction of Road

516. Rao Babadur Singh : Will the PWD (B&R) Minister be pleased to
state the time by which the road from Rajasthan Border, Rai Malikpur to Dadri

is likely to be comstructed 7
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Discharge of Water in Prabra Minor
51%.  Shri Sampat Singh: Will the Irrigation Minister be pleased to

state —

(@) the CCA under Dabra Minor, the discharge of water in the Dabra
Minor, whether the discharge is according to the ‘A’ Form; if not,
the reasons for not changing the ‘A’ Form and whether the
department intends to remodel the available size of this Minor as
per required size;

(by whether it is a fact that the records of the land belonging to this
Minor ts missing; if 50, whethet any complamt have been made to

the police togetherwith the result thereof, and

(¢} whether the outlets on this minor ahead of Tosham road are viable;
if not, whether there is any proposal under consideration of the

Covernment to ¢lose such outlets 7
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{nstaliation of Transformers Under HVDS

536. Col. Raghbir Singh : Will the Power Minister be pleased to

state

(@)

{b)

(e)

the circle wise detail of the transformers installed undet the HVDS
scheme;

the circle wise amount spent for installing the abovesaid
transformers under HVDS scheme; and

the details of line losses of electricity occurred before the
installation of these trapsformers togetherwith the line losses
oocurred after the installation of aforesaid transtormers ?
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Amount Spent on the Parks

5327, Dr. Hari Chand Middha : Will the Urban Local Bodies Minister be
pleased to state—

{a) thedetails of the amount spent for the renovation and improvement
of Parks of Jind district from the year 2009 to 2013; and

{b) the details of facilities of electricity and water in the Parks of the

Jind eity ? ‘

e Ve o et (sfwt wrfrsht freren ¢ SN ST, @ 2009 W 2013 @

2T 2,17,86,484/- To ¥ wif¥y iy ofie Rd ¥ el & wiedieen w o #
& @ R e R -
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(i) TIONEE, T : To §5,00,000/-
iy wrrrvefres, wued : Wa 35,37,000/-
(vy T QU AvEE S %o 18,92,000/
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Prraining out the Water in Hodel City

535.  Shri Jagdish Nayar : Will the Urban Local Bodies Minister be pleased
to state whether it is a fact that there is a problem of draining out the water in
Hodel city; if so, whether there is any proposal under consideration of the
Government to construct a nullak to drain out the dirty water of the city; if so,
the time by which it is likely to be constructed ?

wredt et P w=l) (ol arfast fivem) @ €1, ofwm <l TR,
BIS gNT IR VAR | ) e 9@ 99 & 9eyTe U i e O g
TF T da fear 1 for W e wew W Al o & e i wwedty wrsfry
LT mfrEer & sl o ¥ & 918 g% [ S

Grant released to the Panchayats

539.  Shri Parminder Singh Dbull ; Will the Chief Minister be pleased to
state the total amount of grant refeased by the State Government in the financial
years 2010-11, 2011-12, 2012-13 and 2013-14 to the village Panchayats of
Julana Constituency togetherwith the village wise breakup thereof ?

Chief Minister (Shri Bhupinder Singh Hooda) : Sir, Statement is laid
on the Table of the House.

Statement

The Village-wise detail of funds sanctioned by the State Government in
the villages of Julana Assembly Constituency during 2010-11 to 2013-14 (upto
31.1.2014) is as under :—

{Amount Rs. in lacs)

- Br. Name of Villages 2010-11 2011-12 2012-13  2013-14 Total
No, {2010-14)
1 2 3 4 3 G 7
1. Akalgarh B5.11 5.00 42.60 10.00 142.71
2. Anoapgarh ' 0.00 6.00 10.00 53.60  69.60
3. Ashrafgarh 0.00 1.00 1.09 0.00 2.0
4. Aszan .00 8.21 17.39 23.30 48.90
5. Bahbalpur .00 3.00 3.00 3.00 16.00
6, Batah Kalan 9.00 0.00 10.00 25.00 35.00
7. Barah Khurd 0.00 0.60 10,00 15.04) 25.00
&. Barar Khera 0.00 0.00 .00 16.82 i6.82
9. Barali .00 0.00 i.40 .00 1.40
1¢. Beerwali Dhant (Ramgarh) 0,00 .00 .00 20,00 20.00
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1 2 3 4 3 & 7

11, Behbalpur 0.00 0.0 0.00 10.00 10.00
12, Bhairon Khera DOG 4892 0.00 76.24 123,16
13, Bhambhewa (.00 3.30 0.00 0.00 3.30
14, Bharon Kheta 0.0 0.00 19,93 (.00 19.98
15, Bibipur 0.00 12.00 106.72 31.50 150.22
16. Biroli (.00 Q.00 0.00 19.27 19.27
17, Rishanpura 0.00 2.00 28132 25.67 35.79
18. Brzh Kalan 0.00 7.27 12.85 425 24.37
19, Brai Khrud 0.00 5.00 51.49 .13 65.64
23, Brahmanwas 0.00 73.11 51.10 30.00 154,21
21, Brar Khera 0.00 3.00 13.64 8.05 24.69
22, Buana 0.00 22.01 6.20 26.40 33.21
23, Budha Khera Lathar 2550 54.27 0.00 48.26 128.03
24. Budha Khera lLathar .00 0.00 (.00 30.00 30.00
25, Buradehar 0.00 2.00 11.04 20.00 33.04
26. Buwana 0.00 3.06 4.48 10,00 7.54
27, Chabri 0.00 6.00 14.55 4¢.77 70.32
8. Desh Khera .00 15.62 316 3.00 23.78
29, Devaror 30.00 3309 g.10 32.90 105.09
30. Dhani 4.00 2.00 1.26 .00 3.8
31. Dhigana 24.94 9.1t 6,06 59.62 99.75
32. Fatehparh 51.00 3.00 12.33 10.04 T6.33
33. (ainda Khera 0.00 10.00 G.00 10,00
34. Garhwali 0.00 3.00 10.00 19.41 32.41
35, Gatauli 0.00 23.51 11.54 20.090 G6.85
i6. Ghimana 0.00 43.73 5225 41.00 137.00
37. Gohivan 0.060 20.00 (.00 0.00 20.60
3%. Gosn Khera 0.00 5.15 5.50 25.83 40,48
3%9. Govindpura 0.09 3.00 12.60 49.03 64.65
40. Gulkani 0.00  5.00 2,00 24.012 3712
41. Gurthali ¢.00 1.50 0.00 0.60 1.50
42, Hathwala 25.00 30.65 35.83 25.00 116.48
43, Igrah 0.00 22.17 20.17 .00 72.34
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1 2 3 & 5 G 7
44 Jaijaiwanti 0.00 4.4 5.40 36.7% 46.62
43. Thamola 0.00 .10 10,35 15.40 25.85
46. Kamach Khera 0.00 80.67 6000 3500 1%5.67
47, Katamgarh 0.00 2.00 3.85 0.00 .83
48. Karela 0.00 44 .51 26.58 70.00 141.09
49, Karsola 19331 11.40 57.44 105.00 193.15
50. Kharainti 0.00 0.00 13.6% 3100 44.68
a1, Eharakram)i 11.5% 0.27 22.00 47.58 81.43
52. Kharanti 20.00 0.60 0.00 15.00 35,00
33, Khera Bakhta H.00 12.30 14.10 50.00 76.40
54, Kilazafergarh 2493 - 475 7.45 44.00 7712
55. Kinana 0.00 2.5¢ 8.95 33.41 44,86
539. Kishanpura 0.00 5.27 4,00 14.77 24.04
57. Lajwana Kalan 0.00 #4.30 67.72 46,00 158.02
58, Lajwana ¥hurd .00 33.87 40.83 23.63 98.33
59. Lakhmirwala .00 .00 15.35 27.81 45.16
60. Lal#t Khera .00 3.00 3.52 15.00 21.52
61, Malvi (.00 14.46 24.74 60.00 29.29Q
62. Meharda 4.00 0.0 0.00 a§.00 48.00
63, Mehrara 0.00 .00 25.00 0.00 15.00
64, Mandgarh 0.00 4,39 16.50 15.00 36.09
65. Nidana 0.00 5.00 4.60 20.00 29.60
66, WNidani 0.00 §5.G0 13.00 72.15 150.15
67, Padanz Q.04 .90 16.6% 31.00 47.65
G8. Pauli 0.00 3006 30.00 0.00 &60.00
69, Ponker Kheri 0.00 3.00 5.14 15.00 2314
70, Pouli 20.00 61.40 2.69 19,74 103 .83
71. Radhana .00 18.00 13.45 36.42 o7.87
72. Raj Gah 0.00 G.00 000 15.00 15.00
74. Rajpura Bhain 0.00 0.00 .00 33.87 33,87
75, Ramgarh (.00 4,00 1.66 10.00 15,64
76. Rambali .00 2.00 16.46 35.00 53.44
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! 2 3 4 5 6 7
77, Ramea 0.00 1272 10.00 2000 71,72
78. Shadipur 0.00 2500 11153 25.00  161.53
79. Shamlo Kalan 0.00  159.13 §8.00 9324 310.37
$0. Shamle Khurd 0.00 3.00 66.60 56.45  126.14
31. Sindhve Khera 34,65  32.00 38,62 10.00  115.27
82, Sirsa Kheri 0.60 2.00 12.73 2500 3973
33, Siwaha 000 27.70 18.50 4661 9281
%4. Sunder Pur 0.00 0.00 12.00 15.00  27.00

Grand Total 37203 1220.08  1460.55  2264.06 531672

Repair of Roads

544, Master Dharampal Obra : Will the PW (B&R) Minister be pleased to
state -

{a) whether itis a fact that the following roads in Lobaru Constituency
are in completely damaged condition:—

(i) Singhani to Siwani;
(ii} Bchal to Pilani road (upto Rajasthan Border)
(i) Behal to Budhshaili via Bidhwan;
{iv) Behal to Thumpa; -
(v) Bidhnoi to Chehar Kalan via Bithan; and . ‘

(b) if so, the time by which the above said roads are likely to be
repaired ?
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Construction of Bridges on Rivers

555. Shri Pardeep Chaudhary : Will the PW (B&R) Minister be
pleased to state whether there is any proposal under consideration of the
Government to construct bridge across the rivers at village Khetpurali, Madlai,
Rampur, Toda-Natwal and Kraiwala in Kalka Constituency : if so, the time by

which the said bridges are likely to be constructed ?
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Beneficiaries of the A pni Beti Apna Dhar Yojna

549. Shri Pirthi Singh Nambardar : Will the Women and Child Development
Minister be pleased to state the number of beneficiaries in the State who have
availed the benefit under the “Apani Beti Apra Dhan Yojna” during the period
from 1-4-2009 10 31-12-2013 7
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Degree College for Girls in Radaur Town

550.  Dr. Bishan Lal Saini : Will the Education Minister be pleased o state
whether there is any proposal unider consideration of the Governmeni 1o open
a Government Degrae Cotlege for Girls in Radaur Town ?
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Repair of Roads

564. Shri Devender Kumar Bansal : Wil} the Chief Minister be pleased to
state whether there 15 zny proposal under consideration of the Governpment to
repair the road from Sector 20 to Sector 27 and Sector 28 in Panchkula which
has been damaged badly?

it (o o R gEorren : 21, 47 o WRER-20, 21, 22, 24, 26,
27 3 28 CHETT 3 HEH B TR F Ao R T

$hortage of Officers and Field Staff in Haryana Police
579.  Smt. Renuka Bishnoi : Will the Chief Minister be pleased to state—-

{2) whether it is a fact that Police in Haryana is facing acute shortage
of officers and fieid staff which is affecting efficiency in Police
force;

(b) it so, the number of posts of Police Inspeciors, Sub-Inspectors,
Assistant Sub-Inspectors and Constables lying vacant in Haryana
Police vis a vis their sanctioned strength togetherwith the reasons
as to why these posts are lying vacant; and

(¢} the steps taken by the Government to fill up the vacant posts in
Haryana Police?
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Unmetailed Roads of Villages of Khadar Area

508, Shri Subhash Chaudhary : Will the PW (B&R) Minister be pleased (o
Statean.
(2)  whether itis a fact that an apuouncement was made by the Hon'ble
Chief Minister on 1.4.2012 at the Palwal rally that unmetalied
roads of all the villages of Khadar area will be metalled; if so. the
action taken so far on the above said anaouncement ; and
(b} the time by which the roads are likely to be metalled in the villages
of aforesaid area 7
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Reservation in Service and Education

517, Rag Bahaduor Singhk : Wil the Education Minister be pleased to
state ;—
{a) the percentage of reservation in Service and Bducation likely to

be provided to those persons who have given their land for setting
up the University at Mahendergarh; and

{b)  the time by which the aforesaid reservation to the local residents
is likely to be provided togetherwith the details thercof ?
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Extention of Un-starred Question Ne. 521

Unstarred Question No, 521 has been listed for 25th February, 2014 which
involves collecting specizlized information from all the privaie hospitals in
Haryana which will not be possible in a short period of time. I would, therefore,
request that extension for one month may please be granted for this question. In
this regard Addl, Chief Secretary, Health has also requested to Haryana Vidhan
Sabha (copy enclased).

(Sd/-).....,
Health Minister

Secretary,
Haryana Vidhan Sabha.

Sanctioned Staff in the Office of SDE, Jhojha Kalan and Badhra
537.  Col. Raghbir Singh : Will the Power Minister be pleased to state—

(@) the post wise details of the sanctioned posts for the office of SDE
electricity, Thojhu Kalan and Badhra separately in the Badbra
Cuonstitucney togetherwith the pumber of the staff working against
the sanctioned posts; and

(v}  whether there is any proposal under consideration of the
Government to meet out the shortage of staff; if so, the time by
which it is likely to be met out ?
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Functioning of PHC in Village Lohchab .
528.  Drr. Hari Chand Middha : Will the Health Minister be pleased to state.

{a) the time by which the Health services are likely to be started in
Primary Health Centre of village Lohchab of Tind Constitaency;
and

(by  the total number of Primary Health Centres and Community Health
Centres in Jind Constituency 7
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Desilting and Cleaning of Minors
534, Shri Jagdish Nayar : Will the Irrigation Minister be pleased to state
the number of times the work of cleaning digging and desilting of the Hodal
Distributary, Hasanpur Distributary, Gochhi Prain, Ujina Drain, Siya Minor and
Dadka Minor has been dong since the year 2009 till date?
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Armos License

540. Shri Parminder Singh Dhull ; Will the Chief Minister be pleased to
statg-—

(a) the total number of Arins License issued in financial year 2013-14
in Jind district ; and
(b} the total number of Arms License issued in financial year 2013-14
in Julana Assembly Constituency ?
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Installation of Meters under the Pillar Box Scheme
545, Master Dharampal Obra : Will the Power Minister be pleased to state—

(8) whether it is a fact that the Pillar Box Scheme has been started by
the Power Sub-division of Behal in village Mandoli Kalan, Sorda
Karim including the villages Mandoli Khurd and Siwach of Siwant
Sub- division falling vnder the Loharu Constituency ;

(b) whether it is also a fact that the new electronic Meters installed
under the abovesaid Pillar Box Scheme are creeping 3 to 10 times
fast in comparison with the old Meters and the electricity is being
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supplied only 10-12 hours per day in these villages against the
declared 24 hours electricity supply: and

if so, whether there is any proposal under consideration of the
Government for replacing the abovesatd aew electricity meters
and alsc to supply electricity 24 hours in the abovesaid villages
of Loharu Constituency ?
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Development of Morni Hifls as Tourist Spot

556.  Shri Pardeep Chaudhary : Will the Chief Minister be pleased to state
whether there is any proposal under consideration of the Government to develop
the Morni Hills as Tourist Spot; if so, the time by which it is likely to be

“developed?

e Tt (of 4 T g ¢ et oft, S Rem wed @ @ vk
R & w0 N RawiE fen on 3w §1 Wel uy Aeralme g ey §

)
)
o

16 afaly-a w-glae afew @ S afy sl e

60 =HiFTAl B &R vl ¢ Ywrtl

60 T AT arwel arenr T T T woy v wiediaeey i
T vy iy ow o e 9 wer & 90ite o e S A
YHTIETY T eET TIENTH &7 o & |



gremTifee wyw U8 I (7Y 61

oo FEd o OY ivw o o e wfel @ oERY TYU gue F g
BT

(@) 10 TET dTEd @) e ot Ededty

() IR A

(%) el @ qeN % Ty o gl

(&) TEE WARAER g
ST & s, ek ov Prafife wies gl e
P E -

@) u gfiwrel wid s e

@ SR TRttt o ot are waEt ¥ A 2 Skt

100 Tl T sRET e gy g '

geny 70 enfyerl ot greperr gren T et W fewnaTe Siter gy Sy
I I TS E

() 16 AR F LT Gren TRl Raerd |

(2 e fiv |

() Wy

(@) e Amee g

(@) WEhre Tl & g s o wer

&) S age

Bridge on Western Yamuna Canal

552,  Dr. Bishan Lal Saini : Wil the PW (B&R) Minister be pleased to state
the time by which the bridge being constructed at Jathlana Road on the Yamuna
Canal is likely to be completed 7
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Re-opening of Cut Between Sector 7 & 8

565,  Shri Devender Kumar Bansal : Will the Chief Minister be pleased to
state whether there is any proposal under consideration of the Government 1o re-
open the cut between Sector 7 & B of Panchikula ?
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Damage to Land Due to Bottom Ash Disposal Pond

Smt. Renuka Bishnoi : Will the Power Minister be pleased to state.--

(a)

)

(©)

whether the Governrment is awsre that more than 350 acre fertile
land of 100 farmers has gradually turned barren in Sutana village
of district Panipat due to bottom ash disposal pond of Panipat
Thermal Power Station;

if s0, the reasons for dispasal of untreated effluents from the Plant;
and

the steps being taken by the Government to stop seepage of toxic
effluents into the flelds from the power plant togetherwith the
steps taken by the Government to give compensation to the
affected farmers due 1 loss of their crops for the fast several years?
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To Open an University

Subhash Chaudhary : Will the BEducation Minister be pleased o

whether it is a fact that an announcement was made by the Hon'ble
Chief Minister on 1.4.2012 at the Palwal rally to open an Umiversity
and to open a separate Hostel for the Scheduled Castes Students
therein; if s0, the action taken by the Government in this regard;
and

the time by which the aforesaid University and the Hostel are
likely to be opened ?
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Electricity Coanections te the Tubewells
518.  Rao Bahadur Singh : Will the Public Health Enginegring Minister be
pleaged to state whether it is a fact that the electricity connestions are not being
released to the tubewells instatled by the Government in Ehatauti Jat, Budhwal,
Kamania, Bhugarka etc. villages in WNangal Chaudhary; if so, the time by which
the electricity connections are likely to be released 7
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Pending Tubewell Applications
524. Shri Sampat Singh : Will the Power Minister be pleased to state—

(a) the status of the pending tubewell applications under departmental
and self financing schemes as on 31.12.2013; and

{h) the districtwise status of released as well as pending tubewell
connections under self financing scheme and departmental scheme
during FY 2013-14 7
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338, (ol Raghbir Singh : Will the Heal
there is any proposal under consideration o
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Anomaly in the Pay Scale of Ayush Doctars

ush Daoctors o

Ayush Doctors s likely to be removed?

e ey (o s Py ¢ R s o
Number of BPL Card Holders
§26.  Dr. Hari Chand Middha ; Will the Chief Minister be pleased o state—

{a)

{b)

th Minister be pleased to state whether
f the Giovermnment to grant the equal
f State as is being to the Allopathic
hich the abovesaid anomaly in the pay scale of

the year wise number of BPL card holders in district Jind during
the petiod from 2009 to year 2014, togetherwith  the total
mmbet of BPL card holder families in the year 2003; and

whether any rules or criteria have been framed to register the
name in the BFL list?

sy st (ot apires P g ¢ AT A
@ o g # dtofleTaio 1 a4 Tdare G ETEY E

FrofloTeto BrE aret B A
A 26 oos € 00 W0 af o mEo2oiz S AW T 2014
7 SRRt f ugEE K ugmr H wEEe Homay  HysEE  wd Efn I H vEEM
Fir A oy BpoT ferwy feewy Reywm smEE " fiwy Ty
SO RN - O S A
Sy, S, Ao, RANE o, ww oo e,
afme S uftgw oftew aREw GWRasRTef LiEG
' 200 ey &
CEEE A
Trdsrer 3 ST
e iy T
e
1 z 3 4 B 6 T a 2|
ater
1, W 0087 G438 0428 G426 9425 Eohel BRAE
z Tﬂ'ﬂ'l"zﬂ G195 2184 4ib4 8194 19z BIE7 B567
3. wEH &105 5168 5168 5164 5187 A406 2405
d. “H'ﬂﬂﬁ 8171 8036 il il aoaz 7512 TE12
5 TUR@Er 4588 5004 5304 5304 GHER 5180 5480
& LA 11836 13609 12608 12609 13608 10854 10854
7. Wm 102851 16104 10104 10104 0103 : 8431 5491
£l 57231 60441 Bo44q 50441 60404 514326 4326




(2) 68 whtmrm figms aoa [25 weerdt, 2014

[ gt e g )

1 2 3 4 E 8 7 8 g

el dE

1. W 8OO I9T 13191 12972 2408 904 8202

ra "-'ﬂ"."’lf"'TT Q 2182 2183 3312‘!. 2086 1142 1144

3, TEIET 2647 3300 3309 3320 3281 ‘ 17490 ) 1702

A4 EEH] 627 4753 4752 AT23 4703 3960 3873

3, gr 687 1530 1530 1325 1820 1167 1166
T 12843 25056 - 25056 2473t ME18 AvRrR 17374
T A 70179 85497 85487 85172 adeaz  68GHS 58700

(=) THET I H ) oAy g wea o Wi frmfefiy € -
1. Trftor &3 &7 e

a4 2007 ¥ dohogso W % ey Frerfafed wyeTe arumT AT o7
gt @l egr Prefaiag wel W @ g o .

@y g

(W) WP

(N Y SYENO @ el

CIRREL ESEE |

(%) FNTIHT B BRF U YRS W W

teliey WT W 0 W 10 o 5 T E o B w0 9 5 ofF R O o e
=1 F e 9 e X dodloTete TRART ¥y fifde yrarie v war | aftewt
B 5 WA g% w5 IrEI afw Ay MY o) w5 wrede fraww e fea
g1 ¥ AUeve & A W dofoydo uRawT @1 sty wilt sl o wd ot
Fofforo 7t # uftar @ wffufin 0T anmr wed W e wudn iy o vy
oia & Rerfer 1 g B v 9 s o e & e vy a2y
IwgERT @1 swreren & faren v ox sfafat 9 w5 T
2. el dsi e Amevs

T4 2007 4 wed &t ¥ Hodtevee giamT & U woET amd, Wy
TN BT Frartfey ot o 1w andftrs w8 S 44301 T O TEm Uiy OE

F e A g ol ST TR R e & Prolarga, 99 2008 § 59 OE
arfr s Y dorftotere TRAR B fal @ g arvee fm



AT T gl wEY (R0

fep o T 2 el 3 PreT Y sveRR-2010 # e e O wRE
THoEToTHo, T SR sttt e S e, RRer
wTer aTgf S, T QR FRETT qF R WA Fearr st @t
e e A v 70 SAE) ERT W ades ul @ A $3 9 9E @
| RIERET ¥ NN TT wErHT i @ SUrgE 9 uRER @R e
Totdloysio Tﬁﬁ#mﬁrﬂ?ﬁr@mfﬁw%t

feead

1.

-ﬁarmmmﬁﬁqﬁwﬁawﬁm'frvmﬁw&m?ﬁtﬁmﬁ

e & o ey, i e e, el e ae ved | d st
T Fae 3= aRan) @ wElwd wmen e # JT g e |
WA

arere g T Sl 3 t wfiawt @ ud wee E IR g ol
e 3 aifefrr e f B § o TR fodtoroalio % o W
FEH! |

e wrd 3 R0 i o TeAn, TRINER, Thel TEATET, T W
e =heE B AT T oY

o B ames FY A W ¥ AR g7 9PEl SeArg e
i @y w W gt AT I ‘

i oie 3 wEE T 4§ Terw oRaR e wer T oo e ord
FoT T HHrA W Wi T A e Ty 13§ o

nftar & wE aERr B st HIEE Fo 5 ¥ AT S | agiad
i 3 e cg), fosd wnfl ¥ (B), we ey Snfet & AT (0) BT L
mich

sreTeEE AT 7 SN WEE o 6 # iy @ #1 e @ fay
(M),%ﬁﬁﬁvﬁq{c),aﬁa%f?@(mw%ﬁwm)a%ﬁﬁraﬂm@w
T i e gRE TP fre 5 wet w gEe Y R @ e
T CaE B ] S

ok |

@) "B

m e S Rt

(= e W

(=) anofifier o whE 1@ EA-aET @ WY



(2) 70

FhRm fary (25 mvad 2014

[ o ez s waer]
9 WIrEs WE F fRER g9 vew B

@) - wrEs He 7 7 8 § ofaw ¥ it 9w o v o o
et g W T et & Fgew g smom W iy e
Rt W 9 Ay o o e ST | oy o wadty weardt @ warg
WYL R B ABH THe (@ W § WiE O wIem a7 § R Wi
U I T N I wrow e 8 ¥ e e 9w -

*

ofer gfves € oY 1 ofw v v A wer we miEy)

UF WY @ 69 il e Yerg s ffe wfi arer oftaw
w2 i Ry o

TE THE ¥ 2 (T wfEfm of or smn & vw oy gy g
9RY gret URER ) @t 5 sl fay Ao |

<l Ywe ¥ & Twe e uft moow e 9 g gy o
frferr g arer wiaw @ 7 afw T oo

T Uy @ it s it ol ohe @ aftne Rty wfy
el TAR BT 10 3% ¥ sy

T W TR e B Fo o F Foy waw & weld w o

*

e farelt wfere & o W T g duw § @ 99 R o
A | ‘

T TRNEN & W HEN T W e M 8 100 9if
T W WA § A U uivery 1 e =g

ufyy ufiar o ura e ey § iR wem o P & 100 91
o ¥ ot & A W aREN 9 3 s fEm

afy YRAN & R W1 s o qer @ Eife 8 100 o
T ¥ T TREw W) 5 ste fom wg |

TiE qiRaR & ue T Uawr ¥ A wera wy fifde ey 100 af
T o aftey o OF whaw B 10 o By s

T, S o Rl wr gme wem o <0 ¥ ot e

*

Ty wRaR @ oW T dedle frw, wWE M T s A B
AR T AT BIEieTR A ot wever wd & A gy
uRER B I o iy S

ufE uf¥er & oy gy oy Soevol A © T T St i ot v
2 afw g wd



sEifee yIE TE W (2171

. ﬁﬁrtrﬁ?rre'amweﬁ-—rmmﬂtriwwwrﬁ?h%vﬁmwﬁs
i Ay Ty
o iy ofrery % Tre ) i, ol @R SR @ET SO,
oo, @ ¥e, WY TR, RS e RN 7 | g
T ) wow B A TE TR B 40 O Ry A
gy faren R T R0 Ee e 1 H femr Wi -
afe St gitare % W R aag ¥ o B f e awdl
T T O & 8 U afu W AR & feer S|
v e § aE wevy el s u ¥ T € AR dlote W @A
&y ey ufiEr @ 2 ofw T S
o R O T wEw dlove wd wghfar & W aier Gl
3 ¥ e 9 ‘
» .uﬁ‘wﬁawmaﬂéwmaﬁowﬁmﬁr@m%ﬂ@ﬁw
) & siw oy T
(T) AT B ST, TE-EE @RI, S SR & ST 9 e
TR 12 T afe YETT W - '
ofe St wivaw B arelifae B W) fver @ Al ¥ ww
T & i ofiew @ o o Ry =
o g oftare s St fred wfy & & e smeRfEe
g ey ¥ iy & A 49 aftae @ 3 el R e
e i P qRew ) i gl Be W, BiE SR, Bl
Wm‘ﬁqﬁwﬁmwwwmﬂa%m@wﬁm“ﬁ
utw s fad W -
- f Sudem e weet i garay oRETT @ TR, WA ST
S e <, et foe, T amand] gely ) Pl @
e yftemt ) 10 e fay @y
T - e BT 1 Py ¥ ERe s 8
maﬁwwww,wqﬁw%wwwﬁwm'm@l
v & yieren o Rufran ferw
m%w@ﬁﬂ%wm‘mﬂﬁmﬁﬁw@wmﬂﬁ
S T o 15 B ol 24w wramern & wowdl, @ § wwfEE gE 0EA
o gy SrefaliEs g T T E -



(372

ghramor P mpm ras w2014

[ off = e wer )

1.
2,
3.

oy vt A vy 72 & 0
T B A e vitarerg 1
g T ¥ whudesftes do gemee 8 2

1 H ET AN WHY QORGSR BYs @ g R e

BT

541.

wherer 7T #- TR ared ¥ e afvar % e vy et ol
T AR ¢ oA aRaR & ot | ger F ol g ) wdsnr g
YR 9T 59 Yo 9 Rerfy F 0 @ @ wi s s &)

£ FETET - R wreer G wEd € e e we & ity g
ar) fowr s @ ulea wdt & qwn Mg A w1 ey de @
T WY ATEY @ 99 O ¥ g uew & Rl § 5 wen 4wt
e P T £

Frrferdfes 2o wiaras. Suw ad & 5 g &1 Fmtor o ey
geuife o seler @ Em) @ € e T & 11 R o T w
Fersrior femer ggane &1 g1 @ Fearferal} o wve wiem 2 @1yl fee W
A

Rate of Compensation

Shri Parminder Singh Dhull : Will the PW (B&R) Minister be pleased

to state the rate of compensation given to the land owners of Jullana Constituency
whase land have been acquired for the purpose of widening the highway from
Robtak to Jind ?
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Extension of Devsay Feeder up to Sudhiwas

546. Master Dharampal Obra ; Will the [rrigation Minister be pleased to
state whether there is any proposal under consideration of the Goverament o
extend the Devsar feeder from Lilas to village Sudhiwas passing through the
Sainiwas, Thumpa Xalan, Matani and Garwa villages of Loharu Constituency if
g0, the details thereof 7
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Shifting of School Out Side Raipur Rani Town

557,  Shri Pardeep Chandhary : Will the Education Minister be pleased 1o
state whether it is a fact that a Girls School is situated in the middle of Raipur
Rani town: if so, whether there is any proposal under consideration of the
Government to -construct the building of Girls Senior Secondary School out
side of the town togetherwith the time by which the aforesaid schoel is likely to
be shifted outside the town ?
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Opening of ITL in Village Golni

551.  Dr. Bishan Lal Saini + Will the Industrial Training Minister be pleased
to state whether it is a fact that an ITI Vocational Institute in village Gohni of
block Mustfabad has been closed; if 5o, whether there is any proposal under
consideration of the Government to open an ITI in the same building ?
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Implementation of Conversion Policy

566. Shri Devender Kumar Bansal : Wilt the Tndustries and Commerce
Minjster be pleased to state whether thete is any proposal under cousideration of
the Government to implement the Conversion Policy in Panchkula Industeial
Area ?
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Children Fell il on Consnming IFA Tablets

581, Smt. Renuka Bishnoi 1 Will the Health Minister be pleased to
state —

{a)  Whether it is a fact that a large number of school children of Sirsa
and Fatehabad districts fell [l in May-June, 20173 after consutning
iron and folic acid (IFA) tablets distributed under Ind:ra Bal
Swasthya Yojna;

{b) If so, the details thereof alongwith reasons thereof ;

{c) Whether Government has conducted any enquiry to find out the
canse of illness of the students ;

{d} Whether Government had also tested the quality of IFA tablets
before issuing them to schools for human consumption; if so. the
details thereof ; and

{e) The steps taken by the Government .to avoid such incidents in
futore ?
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Cases of Riots

520, Prof. Sampat Singh : Will the Chief Minister be pleased to state the
number of cases of riats that took place in Haryana during the calendar years
2010, 201 1. 2012 and 2013 togetherwith the loss of life and property suffered in
each of such riots alongwith the action taken against the rioters 7
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Reconstroction of Road

529,  Dr. Hari Chand Middha : Will the PW (B&R) Minister be pleased to
state— ‘

(@) whether there is any proposal under consideration of the
Government  to reconstruct the road from village Barsola to
Narwana road upto village Khatkar falling under the Jind
Constituency: and

(b)  whether there 13 any proposal under consideration of the
Government to metal the unmetalled passage from the village
Barsola to village Jhanjh Kalan; if so, the time by which it is
likely to be meralled ?
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Revenue from Tourizm

542. Shri Parmdnder Singh Dhull : Will the Chief Minister be pleased to
state the total revenue generaled by the State Government from Tourism and
related activities including fairs and festivals in the year 2012-2013 7
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Appoiniment of Gynecologist

547. Master Dharampal Obra : Will the Health Minister be pleased to
state—

(@)  whether it is 2 fact thai the Gynecologists have not been posted In
the General Hospital Lohary, Siwani, Behal and CHC Nakipur of
Lohara Constituency; and

{by  if so, whether there is any proposal under consideration of the
Government to appoint gynecologists as well as fo appoint
Pharmacists against the posts lying vacant in the abovesaid
Haspitals: if so, the time by which Gynecologists are likely to
be appointed and vacant posts of Pharmacists are likely to be
filled up in the aforesaid Hospitals ?
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Construction of Building of Community Centre

358, Shri Pardeep Chaudhary ; Will the Chicf Minister be pleased to state
whether it is a fact that the Community Centre of Raipur Rani town is lying in
dilapidated condition: if so, whether there iz any proposal ander consideration
of the Government to re-construct the building of community centre in Raipur
Rani town togetherwith the time by which it is likely 10 be re-comstructed?

ST Tt (oft vorta e ypestaTe ¢ AR S| i Sy w Er
A € foraet qaiftor srpfiin s 4147 S el 9 s o v ¥

SITAIBYOT O &} WIph / 85 wr w©rme

15.00 gﬁ l Mr. Speaker : Hon'ble Members, [ have received a Calling Attention
Motion Ne.] from Shri Ram Pal Majra regarding malnutrition of Children in

Haryana. Shri Ram Pal Majra may read his Calling Agtention Notice.

ot areiies G aIRIST : S wEIEY, b W, 5vg ¥ an v W W
Ty o w7 e & (O g

- e ekt RS, arg AT, owd WTaer wiEg B e sy v

UG T F ) ATORT N, S o s one ey w3 (3R g =)

oft rerarer SR sas TETEY, § SN HErH GO S S T SEaed Ty
e e ey W g o Y e arEe £ (e Ue e serer weed, ey
TES TR Wik A S (AR T e

o arelies FUR ST : 310 WeTET, THY P T T IRAT frut o IuE
AR F A | (R T ) '
(S W S Ao FmEe il st srEr urt ¥ e e

araef-araeft el v @R 8 B Ae ar )

Mr. Speaker: Let me give a ruling on that &m0 wiwr 359 (wiv wd
BT

ot ey e deren : ey ETere, S O S ST R ST @
& 87 (@R uE g

off aremer sy oft, oy G S wES o Y it mer AR Listen
to me then you may say. (T¥ T¥ =gu7)

oft arar g wirerenr: ommst WERY. o7 TS W qardh fr oy 9w Hy Wt
eI T T v o a2 (WR v e

ofY aremer : 3Ty TS AR o ), S frg TR e des g (et v
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oft aeltery weard - amve TEIET, o ¥ flrar el o 8% g # ofw e
¢ 3¢ TorE & O e o o o w1 T § el g o et el A (@i
T )

it aremer . AR o, TEA oW Ao He ue AR | (@iN T ae) o
ito &fed (el @) . -

oft anfver firey « omemer Wy, S W Wiy IiE BT 9WE RN F dEE
FeTt 3 el 9w fyar o g ot Tat O EilE | (@R o )

o} arerer . i Wwe, a0 wEd ST Hon'ble Members please resume
your seats, let me speak T ¥4 &1 & & {or my stenel @ ATA TE] ARG 09
gren €l =8| Hon'ble Member is raising another lssue and he is raising

another issue. There are ten issues being raised by the party Members, At least
Ksten to me. ST SIS 375% | 1 am asking you to please sit down, (WX T8 @aaT)

off arferer faret « ammer AEIEY, * ¢ (¥ UE SOQAT)
Mr. Speaker : Nothing is to be recorded which is said without my
~ permission. (T @ =y ¥ w9 e oF Wy TE G W (AW 0
TEM) .

off Tsftern geaed) « ormer wehgy, « ¢ (BIW UF SR

Mr. Speaker: Nothing is to be recorded, (9% T =ael) Ugd a0 W4l
ST et o &Y | ofle T =EET) You are making a mockery of Parliamentary
democracy. Is it a laughing matter? You are not ready to listen to me.

ot ool AR aRYST: WY, 5 w0 e GRATT A o veet wud i A
T g el

off TETET ; SITHE W Vi WENY 1 gAY 15 e g wwie F fefg
fommt &1

ot o7 AT SRS« SEFR T, T B LB YT 12,30 A & foran Av

Mr. Speaker : This is under my consideration. Let me come out with
something. Let me consider it Mr. Arora. Hon’ble Members I have received it

today onty, ket me examine it. There is Calling Attention Motion. i st e
Hav § T°fle fFm goF & itis a serios matter.

sft stefter AT STEYST : AT WIW H1 B IH A ve wal e H w
foeepa &)

oft areerer : g e o AT BT I &%ﬁmm@wsﬂwﬂmi
1 w1 o wr R W FE T §

* B & HETER e e




{3 B0 TR e {25 mordl, 2014

oft spsver R wlteralr : WY, TE9 99 onaw) B ) wars B § ew W
et IS Y | e e o A s wre o Tt 8 e §1 g o ey Qe
v G # uw wgt ommw 39 &) o fu w wR o ogmd gw @i
et = o) gy WA B awy el weiey | 5w ger ¥ 1oy ¥ e U
e & o 3 w0 swet e SO0 | geEEe o & it o) ave @ e
WS B SR ¥ o e Y A e o aergae o et S o we
fevaar & fo Teree BIe & ferare v F gys gEEw oo e ST IR
o W O AT T T P Y i A R e @ v # 5 A @ e
ot & gafay B e T 9 TR T ¥ gEe 9w w vt e ww
TLHEN ¥ a7 S0 G W TR R, e S W o waw € T 9 vmiee
el & fyee wrdaret w A el w¥ wifE SR e fie e o i
ferm &1 el < o TE Foriundt wndt & foF oE Ty ur U v

o gremer ;. SATUT W TRRT TR W 1 awreey e gy frar ¥ gefag
TEe TE FET A 9¥ T e gy

ot srr Rvg e wx, w8 A € 7t ¥ 1 gwen gaers o W w1 W fy
1y g Tl geTe 9 argy Prror wmEe € oY s F w9 W B mE A vl 8
e = 7 Tl oy @ et B o o, wnd Reel @) 3w S TR | e
a7 TN WY @ e fER ¥ ue o sl w deg Wl & wad
10 2me i wmier & '

ot steives g IRIST: W, Uw Hw wEh wn g ¥ fp iy ¥ Raeme
U AR, F diey w e - T TE e

Mr. Speaker : Nothing is to be tecorded,

Y arrr e a0 ol @ )
ot e P ATgA) < xR U e
At areiieE T ST+ v ¢ v (9R T
R AT vt (’%’ﬁ? g RET)

(3 T St i o arafeer oo, A wer ot ader g areeh
e o & e wew e BET & Sewe we 8w ofie 0w Rl ov A g Ry
H AT | ) :

Mzr. Speaker : Nothing is to be recorded.

o} T yrer wrerer WY WY i o mEEe
ot Frer e arach whew w0 ¢ (oY T wgem)
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of} T e FTERT, Wi W, ¢ (IR T R

o} sraite WA SIRST. Tw FL (e Tl =)

ot semen & o g P <@ 98 ReE T Sy SR (ST G SIS 9
it o TE BT ¥ oty U freiee e By TR Please sit down (Noise
& Interruption) et SEd-cd At

#ft wefire R et WY e, 2 v (AV TH @Ear)

ot o e e, < e ARd (v g S Pleass sit down
everybody. (Noise & [nterruption)

Rt e R el T T, ¢ (e T wEE)

g gfewm: Wiy 9T, ¢ R T SR

st T i AR, TR T, 7+ (LT T W)

ot srener T WIS 1 45 FiAE 3 FoT qeer fa S 8
+15.12 nre] (The Sabha then sadjourned at 3.12 P.M. and re-agsembled at

327 M)

oft pemer, T WYEE, AT AU e SEw A ofg

A STl ST SRVT ; TR HETEA, W Wil T W aaid fer &, vl
ST S WE 9T

oft ey, STOTE! WEA, o St AT

30t areives T STTST : GAE WETEY, T o W ) e a5, S
i e ¥, TEa ang gE el & 0 (e ‘

o arerer oreryl WiEY, g anft AfT| TEN AT BT AT Y Rl ST
wffiny se St gy ST (TR wE S@er [ts also an important issye. He
has touched upon a very important issue. Let him speak. it eretie andTg] Wi,
s o] 3 e wEey 9 age meoyel W e (et i e 1 will
sive my ruling on this SFRET Y, ST ST T TiE 1-16 fraE W A R
Ploase wait for some time G 48 WEd | (@R ¢ =FEF) T will give my ruling
on this. (Interruptionrsy I will give my ruling on this (Interruptions) Not to be
recorded anything. (Interruptions) I will give my ruling on your adjournment
motion after Mr, Majra Ji's matter is finished. o e At | (T Ug )

AR} STy GreTET STETAT FEYEW, ¢ ¢ ¢t 7+ ¢ TN U ST

o g S o AR TGS g G v § o T Rets W @
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el U 4% Wi (W vl s

S} reraTeT : e R, ¢ WE 4 vwT & B arew w ge 9
T FI AEE AT A1 # 1 v o wrfad) w92 o T o wEET,
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£t Sreder: AN A AR R I I I ) e et o A vl
1R T o & o o et wawer et sraet Wit ow 4E g a9
H s e & gm fr F = a2 g

ot arferer forer - oremer wetew, S wAT TR e A ¥ wwst o
UShE ¥ ST TSR B 99 W AT Warg 2 ad o (¢M¥ T eqensT;

#fT AT : DT AT AT BN F PR B merk W A gy &
(¢#11¢ T e) You do not want to run the House. {Interruption) ¥ 9ol HroTeT
oft, oY S0 I erFwE WYnT ufsw
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A arenmEy - arerer o O go w¥ W § ow ferd o REw g (o gl
e HRATT T, R Ygw a9 ) qgayl g &1 ul RER B e
e T I T e Srer & &Y S 9 $R ¥ 99 w Tt wkf 8, o e
e Fer BT INT A S| GG AIET e T e ¥ T o IS
aifde off & o arr weft e ol F ) W ema ol § orRe € T WIR Q9 S
IS T Wi SeEtele £, S0t 42 W 3] FrE W o v ¥ T e
ofr ar worerr & fa et o RyTaTw Tey TE U ¥ 90 W O ], ﬂm‘r%—h‘#
T AU ST 1 TETT BT U B war @ o 3y

off aifeyer fror ; anemet AEiey, oY oTvE Tew 4 O dvy w¥ ¥ (ww
)

ot speger | 79 WS BT AENET BT 78T § TF THY 0% I =iy ar e
Frerat iy, Uz wn WY FET| S S T8 e § O I w8 £ Youare
trving to be too smart, It is not good. (¥ T4 =IAET) WY T HEET &
afrayor ¢ ==t 2 &1 9w ar¥ere Wiy € wees e A Rver s o ¥
7% W 3 UaT ¥ { am respecting your senjority. =i ame 4fd 1 &7 a0 w4 W
fylres & fiF o= % voawd SEET & by wogwl W ¥ 59 g@re @
AW 97T &9 7 9 &Y (TN g8 =EH)

ot arferer firon, wfiaR W%, =% oft amod $ Frag oo s

oft wrey oy gareT: wdlBY WX, oMY e fa AR @ A e A ey 4
Y ST @ TEe ¥ o & g e o SSiEEE o A € uy o
T ofreT 2 & | e e, AT s et ety ¥ of ger weed § 1A 0w
Y ¥ FE T g (7

it aprer e dievem |hew W, vﬁw%ﬁéﬁﬂw\wmmmm
F1 3 e wry & P SoieE wrn wEd € 7 (e

oft apaier e aRTgT T we, § ) o e e A A g e

off IO W Tew WY, ved e FD o a9 g it e

oft aremer: ey TS GO W, SN0 3o FIET T A # ufady

You can’t force me to take up your agends, I have an agenda to run this House.
MNobody can force me to take up his agenda. Mr, Ram Pal Majra ji, you read your
Calling Attention Mation.

oft sy five e ST Y, e

Mr. Speaker ; You ar¢ not allowed to speak. Nothing is to be recorded.
You don’ want to run this House. 39 7w wdl 9189 fie U5 WMo =ai | W7 S0y
wreae vt & fF OE 9ET = 2

* A ¥ arsynyar Rwts wwEl far m
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31t el PUIR ARTST WY |V, oy Hawmgr YeeTRi 8 9y wwa §1 g9
ot aruwt o e o A F | e

Y sy R sfererm TR R, oo

ot gremEn ey e € 2T A | g W avell o var 1 sy wlie, aoe
@z gv &y wTET | Don’t try to teach me anything, Skri Ram Pal Majra ji, if vou
want to read the Calling Attention Motion, read it, Otherwise { will give it a miss,

ot srarey Flrg werom: The WY, B U vwsnliT wive § T & e e
ot gt o

Mr. Speaker: Shri Ram Pal Majra ji, T am giving vou last chance to read
your calling attention motion. You are not reading jt.

ot ST ATORT. e FEIEY, A UEel 9G] a7 FW i

Mr, Speaker: Alright, T will take next agenda, 21T amg aros #ifes ot
vg %2 £ a1 H 5H@! RO Fear § and [ am taking next agenda.

Hiep-HTGC

ot arefler R SRIST: AW HEIRA, ST FEN] 99 G B 6 aned gl
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(F9 W ey Jerae oftweed ¥ wew § ouRuw wit e T Rl

ABTEN G 5 Yo A W dv Wit v Aoy T i A qur o Yrvare ST
BT FHAT 3w (g i o= 3 ey Ff wea S 9imamse w2 )
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WY, IF U@ 959 o] Aecaygl dierl AevH A § ®il ud v F weeEr F
e weTs ool T B

it areer. 397 wrEa, oy ARY, AvS v Wy ardew e fresens 8@
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e 121 & el yeaTe

Mr. Speaker: Now, the Parliamentary Affairs Minister will move the
motion under Rule 121, regarding nomination of various Committees.

ity v} (it wordiu Fér eoire); SRS FEIET,
# werd e & fF FREmT RIer wwT 3 W ST R Gare Tt e
3 R 231, 225,236 1 266 % YUGE TET GF fF 4 e
() wre e w,
(i) Trepar w,
(iii) @i SqwmAt Gedt WAy, Tu
Gv) TS I, SR e e me & s ¥ forg wiwfe &
e & el &, o 2014-2015 % Py Freifes fa @
# T W e Fear § RF AR wE, orvas, Fieomm R Wt st
e & T a5 wa § e ool 6 o wEn @ erm § TE g
2014-2015 3 forg petae wfifert % Wi B AT T
Mr. Speaker ; Motion moved—

That the provisions of Rules 231, 233, 235 and 266 of the Rules of
Procedure and Conduct of Business in the Haryana Legislative Assembly
in-sonfar as they relate to the Constitution of the:-

(11 Committee on Public Accounts;
(ii) Commities on Estimates;
(iii) Committes on Public Undertakings; and
(iv) Committee on the Wel{are of Scheduled Castes, Scheduled Tribes
and Backward Classes for the year 2014-2015 be suspended,
AND

That this Houss authorizes the Speaker, Haryana Vidhan Sabha to
nominate the Members of the aforesaid Committees for the year
2014-20135, keeping in view the proportionate strength of various patties/

groups in the House.

oft arforer o, aremer =e1e, § g wEw e § R SIS A STUET SRINESS
e for, o ared) A & T ww A o of, T we i sl ITE 0 e,
T S W EET & g ey et @ T € Iiis in & good tradition BF EE
Tt 0 R, T ey Aty TE ot weT g o g ft o ol e
78| Tt is all over in Tndia ford wfmorr &1 wreee | i # wfim aref o1 S
Gorel, S a1 g T 7w F g Re W A
e Tt 37 g an vl E
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Mr. Speaker: There is a rule in this regard which has been in-existence
before I became a Speaker.

#ft aifiver forom: spesar e, AT sret goRRe RIC G R Akl
Mr. Speaker: Question is -

That the provisions of Rules 231, 233, 235 and 266 of the Rules of
Procedare and Conduct of Business in the Haryana Legistative Assernbly
in-50-far 4s they relate to the constitution of the:

(1) Committee on Public Accounts:
(i) Committee on Fstimates:
(iii) Committee on Public Undertakings: and

(iv) Committee on the Welfare of Scheduled Castes, Scheduled Tribes
and Backward Classes,

for the year 2014-15 be suspended.
 And

Thart this House authorizes the Speaker, Haryana Vidhan Sabha,
to nominate the Members of the aforesaid Committees for the year
2014-15, keeping in view the proportionaie strength of various
parties/groups in the House. ‘

The motion was carvied,

Mr. Speaker: Hon’ble Members, now Shri Anand Singh Dangi, MLA
may move the maotion of thanks to the Governor. (Ixiterruptjon)

At il TR SRS, SRt FEIEY, Al oY P T 9 Tt o
T O W S A S FHRT e e federre w f ) @v vd
FT) ‘

#} afear: STl O, AT 39 e G € T ey any AT @iy s
T W et g 1 TE § IR O waar e e a g TEY | T T
T AT A9 AU 7 T S | (T & sgem

#ft YT AT Sere TR, AT BT qewdiT e e we
Rrar €1 e orem 9 ov ==l et gvarn e (T e e

At 319l PR IRTST ST Wete, YAy, B v W O wh o
e TR v =

St TS AT S AW,

* AT & SAATER Rt T2 fw




from 421 & anfE e (2) &7

Mr. Speaker : Mr, Majra, T asked you 10 times to read out your notice but
vou did not do $o. [ do not want to enter into any arguments, No argument

requires now. Please let him speak.

Rt areiis AR SRS HERH WEIRY, WHT T Be Fawdam e
oy e § (TN T aad)

of} sremen ateT S, g AT, o AEEE & wfimeer oF e e A
T B AT W ST (Y T RrgeT) :

oft FTeCTeT FTOTE AT AT, VRRTTe e & iR o% A 3 aEe
aile o T o7 SR TR AT TSR WIEE W | (N UE eaer)

Mr. Speaker: Mr, Majra, it is very important issue but you are not allowing
him o speak. Please sit down.

of) TR YT, S TR, T 5 O e W far  HieT e o
Forer & i iy 3 wareey Srary ¥ ) 7T il TF e e S A uag
¥ A wy T A o v F | (W O )

it arforer foror: sfener wEed, WA, S T A T SIEe A o Sl
e FaTHl ST |

oFf sremen BT o, 2T AfdY, M UEW OF Rewse o 4 €, O EIfZE]
SfAq | TF wgH Few §Y

oft arrae R sl amvel TR,

ot ariier U aRten s HENY, anf e TEET Ty wE o (@)
7 =FET)

oft aneEEn, SIS o, ST AfEY let the Discussion on Governot’s Address
begin,

oft arforer farar: sy wEYET, TR er e T ey wY |

oft arenmer Ty WEd, At AT aRqET IF O HEsETS B Yl ¥ IR
FaETHy o7 T od ov et g g A

st araiver AT ardren SRy, el aeE T F e
AT (e 0d )

ofY oxerer; ST Y, ATTIERT AT T Y TR ST KT ¢y =) #19
e @ e T vE IET T eyag) e we afse | g o, e, s e
Fifs wgs & Sl B et ¥ TR TH whEr)
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At s Rvg diea: rery FEET. O Weers § 0 oW O T e (o
i e
1 sy fé wivfh sromer AETST, T ST S BT ST ST e

mwwwww%w@ﬁ%aﬁﬁmaﬁﬁﬁmﬂ%mﬁw#ﬂ
FTH] S Wil e (o o wrm

oY TreuTer WO« oremey wEEA L (8 T e
=i} sy R siierer : aroTet AElEy L (e TE )

oft s =i, ary W 4| ot o9 mee Ao o, F A fsde
B T, o AR | (4 oF @) et o, wfter s off 8%, modle v
T fewee gw BF S o wmaar) 38 e e @ wmefer & fE e At
(TR T )

#ff airiw e =R s e, # o go Rl e o 21 (Rres) # e
41 T W Y R e (e O smgar

oft rewTer wperey : snme WEISY, Wit wEe off wt ey v ¥ (eiv o
T

o fry wbft: s Wi, v wrEw & v @ @ uEr A B
AP W Tl R et g1 (@R T

Y TS SR AR WEIY, WY S arderr ser Y A Rl o
& fegaars ®Y fr o7 (@v o e

M. Speaker; I have the right to disaltaw. You can’t question my ruling.
eftor am Wl &% 1 (v v9 mEE) Wil wTEE, ey el T O 918 Please et
him speak. Everybody will get a chance. Please let him start. (Interruptions)

#ft ariw R gl e wetew, s wd W o W @ vEt v A
w=tw el F 48 § o River B Wil @ R Y vy ) m d Ay v ok
R W A e § 7 (@R U9 e e ¥ el e e Rl & ung
S H S 23N v o)

0 g i elrerer: srest wetea, LS wwe W g o RS arg
g T (TR g emume

£fY TGS HISTRT ;A RN, L, (30X T STEET)
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Y T G : HETE FEET (e OF EEET)
ot apvier Firg et « GTEUET FETR D e (qiTe T ST
Mr. Speaker: The House is adjourned for 15 minuies.

@ (The Sabha then *adjourned at 3:32 .M. and re-assembled at
4:07 P.M.)

s o frerss

B e ot o FirE S . AT e A & AT 6 arét

i geiETE WETE T e I A (e

ot Tyevrer TTeRT ¢ AR WE, (4
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T W S HE T ge & S s anf T A A WE A 1 @ T
ww;ﬁmwmfmﬁm%mmﬂﬁﬁwgyw%tﬁrﬁafwwﬁﬁ‘r
prarel TETE WO A Ao € ‘
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ot arcete Five el - iy W, B W wEE @ FE AT 5 ¥ ¥ a1
t Byar T W | W A A E FumT STy AT WHTE T | (it o e

of} BT « ST S, W@mmﬁawﬁrﬁﬁmwm 104} 77¢ g
caT & TR Y P4 PYF I gl ol e W HHEAE P Y ¥ Fer
Hifae Majea ii, L am left with no alternative but to name you. 3 i =l You
are interrupting the House. FRT S & do WIEY You arc interrupting the
House. 8T @ 5 SrEd Otherwise you will be named. W&T F SETE Akl
I TETw WA B AL T2 &1 a7 i 4T Ed otherwise, T will name you.
Y ou are interrupting the House. Majra ji, please sit down otherwise, ] am naming
you. This is the last warning. &4 2ft 4% el This is not good. A9 wfi 55
ey | 2 o, ST T AR ¥ srfipTae TT A A T Had | (T T
T F1T W i 8 Sdd | (9 ¢ e

(ﬁwm#ﬁﬁﬁﬁﬁﬁﬂﬁﬁﬂﬁﬁwwﬂﬂﬁﬁﬁwﬁ'm
areT T )

1 will name you., Shri Ram Pal Majra. Please sit down., Don't disrupt the
proceedings of the House.

- e ¥ TR RetE wel e T
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£} IR WORT. SR 4SS, ST BT YT YT 3 |

M. Speaker: Shri Ram Pal Majra is hereby named. He is asked to leave
the Honse, (Interruption) He has been named for intertupting the House. (Noise
and Interruption) Don’t ask me again why he has been named? Mr. Majra, you
arg herehy named. (Interruption) Mr. Majra, you may please leave the House and
other members may please sit dawn, {Interruption)

Skri Ram Pal Majra: Speaker Sir.... (Noise and Interruption)

Mr. Speaker; Mr. Majra. you have been named. Please leave the House
otherwise I will suspend you.

Shri Ram Pal Majra: Speaker Sir,...

(A this stage, Shri Ram Pal Majra did not withdraw from the House and
continuonsly obstructing the proceedings of the House.)

Mr. Speaker: Now, the Parliamentary Affairs Minister will move a mation.

Parliamentary Affairs Minister (Shri Randeep Singh Surjewala): Sir, |
beg to move-

That Shri Ram Pal Majra, MLA be suspended from the service of this
House for his misconduct, most irresponsible behaviour, unbecomin g of
the member of this august House and his grossly disorderly conduct in
the Flouse for the remainder of the present Session,

M., Speaker: Motion movedwe

That Shri Ram Pal Mafra, MLA be suspended from the service of this
House for his misconduet, most irresponsible behaviour, unbecoming of
the member of this august House and his grosily disorderly conduct in

the House for the remainder of the present Session.
Mr. Speaker: Question is—-

That Shri Ram Pal Majra, MLA be suspended from the service of this
House for his misconduet, most tresponsible behaviour, unbecoming of
the member of this angust House and hig grossly disorderly conduct in
the House for the remainder of the present Session.

The motion was carried.
oft ooft <y geardt: speer wER, (v T W)
=ft areer: mearl off, oMy AR, ey wrerE B ey i)
o8 BT wHre AT : sremE W@y, (o Td W)

ot aremer ;¥ v ot B v € Lam warning you 30 §TeH B Fert
AT | 3 wTEW B Te v & TR ¥ am warning you. I am warning all of
you. Please sit down.
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Shri Randeep Singh Surjewala: They cannot discupt the House in this
fashion, There is no way that my friends from the opposition can disrupt the
House in this fashion. It is unparliamentarly, 1t is ynacceptable and it is
completely wrong. Can a political patty hold the House to a ransorm in spite of
issuing warning order.

of} e e, Wty RETEW, (SN U9 )

o Forgrapr Tl ; ot GEIQY, (WY U SEET)

oY aTeTer ST ETST ) WA enay | [am warning you. (Tnterruption) Tam
warning all of you. Please sit down. (Interruption) Please let the House go On.

oy T ey AT ;. ey FEET, (VIR T AT

Mr. Speaker: I am warning you . This is the third warning | have given
you and this is the last wamning.

o fargw wre O WIS EE, (TR U9 @

£ e a9 o o e wy 9 | i @ #R9 | Now, the Parliamentary
Affairs Minister wili move a motion.

Parliamentary Affaics Minister (Shri Randeep Singh Surjewala): Sir.1
bez Lo move-

‘Thar Sarvshri Ashok Kashyap, Bishan Lal Saini, Rao Bahadur Singh,
Dharam Pat (Lohary), Dilbag Singh, Ganga Ram, Harichand Middha,
Tagdish Nayar, Kali Ram Patwari, Krishan Lal Panwar, Krishan Lal, Mamu
Ram, Mohammed [llyas, Narender Sangwan, Naseem Ahmed, Pardeep
Chaudhary, Parminder Singh Thall, Prithi Singh, Phoot Singh, Raghbiv
Singh(Badhra), Rajbir Singh Brara, Rameshwar Dayal and Smt. Saroj,
Members of the Indian National Lok Ial and Shri Charanjit Singh. 2
Member of the Shiromani Akali Dal, be suspended from the service of
this House for their misconduct, most irresponsible behaviour, unbeconing
of the member of this august House and their grossly disorderly conduct
in the House for the remainder of the present Session.

Mr. Speaker: Motion moved--—

That Sarvshel Ashok Kashyap, Bishan Lal Saini, Rao Bahadur Singh,
Dharam Pal (Loharw), Dilbag Singh, Ganga Ram, Harichand Middha,
Jagdish Nayar, Kali Ram Parwari, Krishan Lal Panwar, Krishan Lal, Mamu
Ram, Mohammed Iilyas, Narender Sangwan, Nuseem Ahmed, Pardesp
Chaudhary, Parminder Singh Dhull, Prithi %ingh, Phoot Singh, Raghbir
Singh(Badhra), Rajbir Singh Brara, Rameshwar Dayal and Smt. Saroj,
Members of the Indian National Lok Dal and Shei Chatranjit Singh, a
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Mermber of the Shiromani Akali Dal, be suspended from the service of
thiz House for their misconduet, most trrésponsible behaviour, unbecoming
of the member of this august House and their grossly disorderly conduct
in the House for the remainder of the present Session.

Mr. Speaker: Question is—-

That Sarvshri Ashok Kashyap. Biskan Lal Saini, Rao Bahadur Singh,
Dharam Pal (Loharu), Dilbag Singh, Ganga Ratn. Harichand Middha,
Jagdish Nayar, Kali Ram Patwari, Krishan Lal Panwar, Krishan Lal, Mamu
Ram, Mohammed Illyas, Narender Sangwan, Naseem Ahmed, Pardeep
Chaudhary, Parminder Singh Dhull, Prithi Singh, Phool Singh, Raghbir
Singh(Badhra), Rajbir Singh Brara, Rameshwar Dayal and Smt. Saraj,
Members of the Indian National Lok Dal and Shyi Charanjit Singh, a
Member of the Shiromani Akali Dal, be suspended from the service of
this House for their misconduct, most irresponsible behaviour, unbecoming
of the member of this august House and their grossly disorderly conduet
in the House for the remainder of the present Session.

The motion was carvied,

——
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Mr. Speaker : For the remainder of the Session,
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Mr. Speaker: Hon'ble Members, now the discussion on the Géﬁvemcnr’s
Address will take place. Shri Anand Singh Dangi. MLA may move the motion.
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Mr. Speaker : Kavita Ji, you will resume 10moTEOw and you can say the

same things, Hon'ble Membets, now the House is adjoumed til 10.00 AM.
tomorrow, the 26th February, 2014.

#1830 hrs) (The Sabhu then *adjourned till 10.00 A.M. on Wednesday, the
26th February, 2014)
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